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{Shri Kalyan Roy] Damodar water in 
Durgapur, in Raniganj, in Asansol industrial 
belt. Now the D.V.C. has issued a circular 
not to use the water. What would be the 
source of supply of water to the entire field 
workers of Burnpur, of Kulti and mine 
workers j in Raniganj fields who number 
about two lakhs? Sir, the entire water has 
been contaminated because of the crop seed 
and the fleshes that have got mixed up with 
the Damodar water and the water which is 
coming out of Chasnalla is being pumped 
into the Damodar river. So, I woutd suggest 
the Health Ministry should immediately send 
a high-powered team to see the extent of 
pollution and suggest what alternative 
arrangements could be made. 

MOTION OF THANKS ON THE 
PRESIDENTS ADDRESS—Contd. 

MR. CHAIRMAN : Before I call hon-
ourable Shri Hamid Ali Schamnad, 1 would 
request all the Members that since there is a 
big list of Members who want to 
participate, they should not take more than 
10 minutes—only 10 minutes. Shri 
Schamnad. 

SHRI     HAMID     ALT    
SCHAMNAD 

(Kerala) : Sir let me at the outset express 
my gratitude to the President for having 
addressed the joint session of the Parlia-
ment. Our revered President has by his 
Address given the policies of the Govern-
ment of India to the nation as a whole. He 
his made many observations for the good of 
the country. But, at the same time, Sir, I 
regret to note that the President has not said 
anything about the grievances of the 
Muslim minorities of this country—Muslim 
minorities not only i:s a minority but as a 
bcakward people. About their education and 
social uplift nothing has been said. Nor is 
there anything said about giving them due 
representation in Government services in 
the All-India sector and also in various 
States. It has been expressed and requested 
by many Members of    this House and    the 

other House that at least a Commission may 
be appointed to find out why the Muslim 
community does not come forward in 
Government services and in various walks 
of life. A Commission may be appointed to 
find out the remedy so that they may be 
brought on to the level of the other forward 
communities. I only appeal to the 
Government to see that a Commission is 
appointed, and it may be directed to find out 
why they are socially and economically 
backward and how they could be lifted to 
the level of other backward communities. I 
once again request that Government would 
consider this humble suggestion of mine. At 
the same time. I express thanks to the 
Government for the good thing that they are 
doing for this community for its uplift. I am 
really grateful to them. I do not say that the 
Government is not doing anything about [his 
Muslim backward community; definitely 
they are doing something; I am grateful to 
them. 

I should like to say something about the 
20-point programme announced by the 
Prime Minister of India, Shrimati Indira 
Gandhi, and also about the emergency. As 
far as the emergency is concerned, I do not 
want to say anything. With regard to the 20-
point programme, during the last session 
some Opposition parties had boycotted the 
session of Parliament. One Opposition 
party, that is the Kerala Congress coming 
from my State, also boycotted it. On the 
other hand, I not only participated in it but 
also supported the economic programme 
that has been announced by the Prime 
Minister of India. On the other hand, the 
Kerala Congress came to me and told me, 
"Why do you support it and why don't you 
boycott the session?" I said, "As far as I am 
concerned, I am supporting it. I do not have 
any grievance against the Central leader-
ship; it is only that we have differences in 
Kerala State. As such, I said that I would 
support it, and I supported it, while the 
Kerala Congress did not support it, they 
boycotted the session. Today you will find 
that the Kerala Congress has come into the 
Cabinet in Kerala and they 
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are at the helm of affairs in the Government 
of Kerala. They are implementing the 20-
Point programme. But at the same time 
many of our leaders are behind the bars. 
That is the state of affairs. (Interruptions) I 
am just talking about the politics that is 
being played in the country. 

As far as the M1SA is concerned, 1 
should only say that the M1SA is being 
misused in various States. I should like to 
draw the attention of the Home Minister to 
this. I do not say that they have done 't 
intentionally, but in many States you will 
find the MISA being misused miserably. 

AN HON. MEMEBER : In what way? 

SHRI HAMID    ALI SCHAMNAD : I 
will tell you. I do not say that only the 
Government is responsible for bringing this 
emergency; I definitely say that some of the 
Opposition parties also are responsible for 
forcing the Government to bring the 
emergency. Mr. Jayaprakash Narayan 
definitely cannot plead innocence; he is also 
equally responsible for bringing the country 
to this state of affairs. When he led ;> 
movement in Gujarat asking the elected 
Government to step down and when he also 
asked the Bihar Government to step down, 
he definitely acted against the democratic 
principle. He had no. patience to wait for 
five years so that he could get his own 
chance to see that his partymen contested. 
That democratic procedure has not been 
followed by him. But at the same time, even 
innocent political parties have been affected 
by this emergency. That is my plea. Even 
those people who did not support 
Jayaprakash Narayan's movement, who did 
not even welcome Jayaprakash Narayan's 
movement, have been victimised. As far as 
Kerala is concerned, many of the members 
of political parties are behind the bars. They 
had never taken the law into their own 
hands. They never supported Jayaprakash 
Narayan's movement. They never 
demonstrated against the emergency. They  
never  spoke   against     the   20-point 

programme that has been announced by the 
Prime Minister of India, which is a national 
programme today. They never did anything 
against this economic programme of the 
country. But, at the same •time, you would 
see that some of these leaders have been put 
behind the bars. I appeal to the Home 
Ministry and the Government to consider 
their cases and find out whether a just cause 
is there to put them behind the bars. I am 
one of those who supported the MISA Bill 
when it was passed in this House. But today 
you would find that it has been used against 
us. To maintain the unity of the country and 
to keep tranquillity and peace, sometimes it 
is necessary that the MISA should be used 
and some persons should be brought behind 
the bars when they cannot be brought 
within the regular law of the country. But if 
a person could be controlled without using 
the MISA, where is the necessity to use the 
MISA? For example, if the authorities tell 
me not to address a meeting on a particular 
day and if I am prepared to obey, why 
should I be put behind the bars under the 
MISA? If I am prepared to obey the 
Government, to obey the authorities is it 
necessary that the MISA should be used 
against me? The MISA should be used on 
grave occasions when the ordinary law of 
the land is not sufficient. I submit that the 
Government should consider and see if such 
innocent people are put behind the bars. 
Their cases should be considered. That is 
very important. 

(Time bell rings) 
As far as Kerala is concerned, one thing 

I should like to submit. May be what has 
been said about Tamil Nadu is true or 
false.     The   Government  might  have  
be-I come highhanded in Gujarat also. In 
Kerala also, I do say there is violence net 
by the Congress Party or by the Opposition 
parties, but the authorities are making use 
of this MISA to suppress some other  
political   parties  who     are   working 

: peacefully. As has been put by Mr. Om 
Mehta, a constructive opposition is neces-
sary for the welfare of democracy. And 
opposition is the life blood of democracy. 
If we are prepared to work here    as a 
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[Shri Hamid Ali Schamnadj constructive 
opposition, is it not the duty of the 
Government to give us good wishes and 
encourage us? That is absolutely necessary 
in the interest of democracy. In this 
connection, our Chief Minister, Mr. 
Achutha Menon made a statement. Ke is a 
very honest Chief Minister; there is no 
doubt about it. And because of his honesty, 
he might have made that statement. He said, 
"In case election comes to Kerala, we will 
allow freedom to the opposition parties to 
function." That definitely shows there was 
no freedom so far for the opposition parties 
to function. That is the statement given by 
Shri Achutha Menon, Chief Minister of 
Kerala. So what I submit is, I do not say that 
the MISA has been used very badly 
everywhere, but in my state the MISA has 
been misused. Especially the MISA has 
been misused against parties which are 
prepared and willing to work peacefully, 
without demonstrations, without opposing 
the 20-point programme. In such cases, the 
MISA should be u«ed. They must be 
allowed to function and concentrate on their 
political organisation work. This is my 
humble submission. With these words, I 
conclude. Thank you very much. 

{MR. DEPUTY CHAIRMAN in the 
Chair.] 

SHRI B. C. BHAGAWATI (Assam): Mr. 
Deputy Chairman, Sir, this chapter which 
has begun with the promulgation of 
emergency and the 20-point economic pro-
gramme, has been welcomed by the people 
at lrrge. This chapter has ushered in a new 
era for the common man. This has a 
message of discipline and dedicated work to 
make the country strong and prosperous. 
People and workers are all united and they 
support the stand and measures taken by the 
Prime Minister in this chapter. 

Sir, if the 20-point programme is faithfully 
implemented and it is carried to its logical 
conclusion by taking subsequent steps, 1 
believe it will bring about struc- | tural 
changes in the socio-economic system in  
this  country.    We  all  know that 

in the meantime some achievements have 
been made. Inflation has been contained 
economic offenders have been brought to 
book; and a sizeable amount of unaccount-
ed money has been brought to surface. All 
these have created a new climate and 
people have begun to feel that their pro-
blems are going to be solved. 

Sir, it is, however, necessary that we do 
not become complacent. We on this side and 
the administration have a great responsibility 
to discharge. When I think about this great 
responsibility that has been imposed on us, I 
always feel over-j whelmed. We have so 
much to do to the country and this chapter 
has really created great hopes. This time we 
have to succeed. I believe we shall succeed. I 
am sure we cannot afford to fail. So in this 
hour it is necessary that we on this side and 
the administration realise our responsibility 
in the depth of our heart. 

Sir. T am really very much impressed by 
what the President has said in his Address 
regarding the method of evaluation of 
performances. He said that the method 
should be changed to make the admini-
stration accountable. That is what is 
necessary. It has to be seen whether the 
man who is in charge has really discharged 
his duties properly and his performance has 
yielded good results. That is the only 
criterion to judge a man who has been put 
in charge of any project or any assignment. 
I think if this method is applied, then there 
will be much progress in this country in 
many directions and people cannot evade 
responsibility. Because responsibility will 
then be fixed. 

Sir, after declaration of this emergency 
and the 20-point programme, we have 
worked in the field and certainly imple-
mentations have been started in good speed. 
But I would like some assessment to be 
made even now about the progress made in 
implementing this 20-Point programme, 
particularly regarding those five points 
which specifically relate to the rural poor. It 
may be very useful if the universities are 
persuaded to conduct some 
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[Shri B. C. Bhagwati] This is a very big 
problem. I am very glad that the Prime 
Minister in her economic programme has 
laid stress on hand-loom and other 
industries. That may solve the problem to a 
great extent. We should have a labour 
intensive and decentralized economy in this 
country, and for that purpose it is very 
necessary to lay stress on self-employment . 
. . .(Time belt rings). By making provisions 
for ensuing the right to work, in the Consti-
tution and introducing an Employment 
Guarantee Scheme and by laying stress on 
self-employment on organised basis, 1 am 
sure, we can go a long way in solving this 
problem of unemployment. 

Sir. recently there was the Chasnala 
tragedy. The President has referred to it, and 
he has called it a very great tragedy. The 
Government has taken steps, so far as giving 
relief and pumping out water from the mine 
are concerned. This is really very important 
for the time being. But what is more 
important is to .take effective safety 
measures. I am sorry to say that many of the 
recommendations of the Safety Conferences 
have not been implemented. And it is really 
surprising that the Mines (Amendment) Bill, 
which was passed by the Select Committee, 
is pending before Parliament for the last two 
years and has not been passed. I request the 
Government to see that this Bill is passed 
and effective safety measures are taken. . . . 

SHRI KALI MUKHERJEE (West 
Bengal) : That's why this Chasnala tragedy . 
. . 

SHRI B. C. BHAGWATI : It is very 
necessary that safety measures are taken. 
The Chasnala tragedy has highlighted the 
hazards of the mines operations. So the 
Government should take note of it and take 
effective steps . . .(Time bell rings). 

In conclusion, 1 would only say that Hiiw 
as the Bonus Bill will be brought before the 
House on the basis of the Bonus Ordinance. 
I will request the Government and 1 would 
appeal to the Prime Minister that before this 
Bill is brought before this House or the other 
House, it 

will be better if the Prime Minister herself 
or some of her representatives discuss it 
with the representatives of workers, 
organized workers, and trade unions as to 
how to formulate the provisions of this Bill. 
It is very necessary and J think it will be 
possible to find out a formula which will 
give full satisfaction to the workers also. 
This is not very difficult. We do not want to 
go against the interests of the people. We do 
not want to do anything which may not be 
helpful for the growth of the economy. We , 
only hope that the workers' case will also be 
looked into. Their grievances will also be 
looked into. If we sit together, possibly a 
formula may be found out which will give 
satisfaction to all concerned. With these 
words, J support the Motion for Thanks. 

SHRI K. A. KRISHNASWAMY (Tamil 
Nadu) : Mr. Deputy Chairman, Sir, I rise to 
support the Motion of Thanks on the 
President's Address on behalf of my party, 
Anna D.M.K. In his Address, the President 
has highlighted the dangers ahead that arc 
confronting the Indian nation both from 
external and internal forces. L. N. Mishra 
was the first victim of the fascist forces and 
as the attempted assault on the Chief Justice 
Ray showed, other precious lives would have 
been claimed i by the fascist conspirators had 
the emer-| gency not been proclaimed and 
severe measures taken to flush out the violent 
sects operating under spiritual, religious I and 
other garbs. 

Even after six months of the proclama-
tion of emergency, mischievous efforts 
continue to be made to poison the people's 
minds against the unquestionable achieve-
ments of emergency and against the sense 
of discipline and order that has been 
growing. 

Sir, the Union Home Minister had sent a 
note to the Chief Minister of Tamil Nadu, 
Mr. Karunanidhi in the first week of the last 
month. Sir, in that note to CM., it was 
reported, the Home Minister wrote as 
follows. I quote Hindu, dated the 1st 
December, 1975. 



145       Motion of Thanks [8 JAN. 1976] on President's Address       146 

"The Union Home Minister is under-
stood to have expressed his concern that 
the local authorities including the Police in 
Tamil Nadu were either hesitant or 
unwilling to intercede effectively for the 
maintenance of law and order in the State. 
He urged that the local authorities should 
discharge their duties and responsibilities 
in an absolutely impartial manner to 
inspire confidence among different 
sections of the people." 

Sir, yesterday, in this august House, the 
Minister of State for Home Affairs, Mr. Om 
Mehta had forcefully said that the Centre had 
received reports of Police indifference and 
discriminatory attitude in the matter of 
political activities opposed to the D.M.K. in 
Tamil Nadu. 

Sir, last year, our party, Anna D.M.K., had 
decided to show black flags to the Tamil 
Nadu Chief Minister, Shri Karuna-nldhi, to 
condemn his repressive measures against the 
Indian National Congress and the C.P.I, 
while they had shown black flags to J. P. 
Narayan during his Madras visit. In that 
connection, the Chief Minister of Tamil 
Nadu and the Tamil Nadu Police had filed 
cases against our leaders, Shri S. M, 
Dorairaj, M.L.A., our party Treasurer and 
Mr. Muni Adhi, M.L.A., one of our party 
Secretaries and 100 others. The Chief 
Judicial Magistrate at Chingleput, Tamil 
Nadu, has acquitted all the accused and has 
made severe strictures on the Tamil Nadu 
police. Sir, I quote from Hindu,  dated  31-
12-1975. 

SHRI M. KAMALANATHAN (Tamil 
Nadu) : On a point of order, Sir. It will be 
sub judice. The Government has gone on 
appeal. It is better that it is not referred to.    
What is your ruling? 

MR.  DEPUTY  CHAIRMAN  :   He     is 
only quotine the judgment. 

SHRI K. A. KRISHNASWAMY : The 
Chief Judicial Magistrate observed that the 
materials placed before the Court led him to 
suspect very strongly that the Inspector of 
Police for  reasons  best  known 

to him and without properly investigating 
rushed to lay a charge-sheet against the 
accused leaving the real culprits." 

SHRI  S.   S.      MARISWAMY      (Tamil 
Nadu):   On  a  point  of  order,   Sir.   The 
case is referred to the superior court. Will 
| it be reported here?   I would like to know 
from you.   .   . 

SHRI K. A. KRISHNASWAMY: It 
further said: 

"The very fact that the Inspector rushed to 
lay the charge-sheet even without examining 
the accused, who had to be sent to the 
Government General Hospital, Madras.   .   . 

SHRI S. S. MARISWAMY: Sir, I (not 
general guidance from you...He cannot refer 
to it.   .   . 

SHRI K. A. KRISHNASWAMY:...In-
dicates that the Inspector was not interested 
in fair investigation but was bent upon 
charging the accused somehow.   .   . 

SHRI S. S. MARISWAMY : Sir, I want 
your guidance.   .   . 

MR. DEPUTY CHAIRMAN: I would like 
to tell you that he cannot refer to any 
proceedings in the court with regard to a 
case. But there is a judgment to which he has 
just referred.   .   . 

SHRI S. S. MARISWAMY: On the basis 
of   the  judgment.      an   appeal   has      
iven made. 

MR. DEPUTY CHAIRMAN: Mr. 
Mariswamy, the judgment is a public docu-
ment and he could quote from it. There is 
nothing wrong in it.   .   . 

SHRI S. S. MARISWAMY: If the case is 
sent to the appeal court.   .   . 

MR. DEPUTY CHAIRMAN: He cannot 
talk about the merits or demerits of what is 
being contested in the court. He has just 
referred to the judgment. 
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SHRI K. A. KRISHNASWAMY: Sir, the 
Judge further remarks in that judgment, and 
I quote: 

. It is not known what promoted him to act 
like that. Those who were attacked had 
been brought before the Court as accused, 
leaving the attackers, who took law into 
their own hands, to go scot-free. This does 
not redound to the credit of the Police 
force. This case is really a blot on the 
renowned Tamil Nadu Police force which 
has in its fold several officers and men of 
high integrity and efficiency, who are 
zealous in up-holoing the rule of law." 

Sir, the judicial pronouncement clearly 
reveals the true nature of the Police force in 
Tamil Nadu. Sir, I would also like to bring 
forth one factor that the Police in Tamil 
Nadu is the tool of the ruling party. 
Moreover, I would like to mention that the 
stricture on the Tamil Nadu Police is nothing 
but a stricture on the Chief Minister, who is 
holding the Police portfolio also. 

Sir, the next point 1 would like to bring 
forth is about the press censorship. Sir, after 
the proclamation of Emergency, the D.M.K. 
has acted mo motu on powers conferred on it 
to arbitrarily seize copies of the progressive 
newspapers like the Thennagam, the official 
organ of the Anna D. M. K., and the Makkal 
Rural which is a neutral paper supporting the 
Prime Minister and her 20-Point Economic 
Programmme. Sir, it is not out of place to 
bring forth one fact that I am also an editor of 
a News Daily in Tamil—the Thennagam. It is 
the official organ of our Party, the Anna D. 
M. K. We have been victimised because of 
the biased and partisan attitude of the Tamil 
Nadu Government regarding press censorship 
in Tamil Nadu. I would like to say that 
censorship regulations are not being 
uniformly rpplied, and the ruling party in 
Tamil Nadu shows party-bias. A big section 
of the reactionary Tamil Press has been 
successfully undoing the censorship by 
ingenious means of innuendoes, insinuations, 
cartoons, etc. A  regular technique has  been  
evolved  to 

picture the present day India as analogous to 
Hitler's Germany and Mussolini's Italy and 
further Prime Minister Indira Gandhi as 
Hitler and Mussolini. These things largely 
appeared only in 'the Murasoli', a Tamil 
Daily owned by the family of Chief Minister 
Mr. Karunanidhi, and edited by Thiru Maran 
his nephew and a Member of the other 
House. Sir, the matter aoes not end here. 
They are encouraging prejudicial reports in 
their Party papers. They are mischivously 
quoting out of context the speeches and 
v.ritings of national leaders like Mahatma 
Gandhi. Jawaharlal Nehru, the Tamil poet 
Bharathi, the Prime Minister Shrimati Indira 
Gandhi and Arignar Anna. Sir, last but not 
the least, our party official organ, 
'Thennagam', has been seized by the Tamil 
Nadu Government more than ten times. This 
has been brought to the notice of the Home 
Ministry and the Chief Censor. The real 
culprit is the Tamil Nadu Government which 
is abusing the censorship regulations. 

Lastly, Sir, 1 would like to bring to your 
notice one unhealthy trend that is prevailing 
in Tamil Nadu today. The ruling party in 
Tamil Nadu, the D.M.K. Government, is 
openly encouraging defiance of the 
emergency which is nothing short of inciting 
rebellion against the Central Government 
behind its back. If eternal vigilance is the 
price of liberty, it is the boun-den duty of the 
Government to fully edu* cate the public 
about the damage to democracy that the 
forces of reaction like the D.M.K. are doing. 

Sir, it is not out of place to mention that 
the D.M.K. ruling party in Tamil Nadu has 
come out opposing the promulgation of 
emergency as the advent of dictatorship in 
the country and calls for the release of the 
arrested leaders of the reactionary parties. 
The very next day after the declaration of 
emergency, on June 27, 1975, the executive 
of the D. M. K. party passed a resolution 
stating that the recent approach adopted by 
the ruling Congress ana' the methods 
practised by the P.M., Mrs. Indira Gandhi, 
have tended to put out the fight for 
democracy and lead the country into the 
gloom of dictatorship. According  to the  
D.M.K.,  Sir,  the emer- 
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gency is proclaimed only to save the P.M., 
Mrs. Indira Gandhi and the Congress and 
not to save democracy or the Indian nation. 
That is their political thinking which they 
are consistently propagating in Tamil Nadu 
nowadays. 

So, Sir, the D.M.K. Government in Tamil 
Nadu is out to misuse the emergency in 
order to push the reactionary forces. lis 
disruptive ideas on 'State autonomy' are 
more and more going to be pressed for this 
purpose. 

A few days back the Prime Minister told 
the people at Visakhapatnam that the threat 
to country's freedom and integrity was not 
only from its northern borders but also from 
the deep seas and called upon them to be 
united and vigilant against the machi nations 
of external and internal elements trying   to   
undermine   our   democracy. 

Sir, 1 have gone through recently a press 
report in Blitz dated 3-1-1976. The Ame 
ncan Lobby and C.I.A. agents are working 
overtime to keep Tamil Nadu outside the 
mainstream of national politics and the 
influence of Mrs. Indira Gandhi. Further, it 
is understood from the report that the 
American Ambassador, William Saxby, had 
a private talk with some D.M.K. leaders 
including Mr. Mariswamy and Mr. Maran in 
the last week of October at Madras. So far 
no contradiction has come from the D.M.K. 
party. (Interruption). 

SHRI S. S. MARISWAMY: Sir, so far as 
I am concerned I have never met Mr. Saxby 
or anybody else. You must pull him up. You 
must ask him to sit down wnen I am on my 
legs. I have not met Jinv Saxby nor do I 
know if Mr. Maran has met Mr. Saxby. If at 
all I know anything about Mr. Saxby, I 
know that our Prime Minister had dinner 
and lunch with him. This is all that I know. 
(1 iitenuption) Sir, it is a debate on Pre-
sident's Address and not a commentary on 
the D.M.K. Government. If you allow it. 
there is no end to it. 

MR. DEPUTY CHAIRMAN: It is a 
point of clarification. 

SHRI K. A. KRISHNASWAMY: Sir, 
nowadays Tamil Nadu becomes the poli-
tical asylum of all reactionary forces and 
discredited politicians and all the antisocial 
elements arc seeking shelter in Tamil Nadu 
from all parts of India. Mr. Deputy 
Chairman, Sir, Tamil Nadu is a coastal 
State and a very sensitive part in the Indian 
sub-continent. It is very near to Diego 
Garcia in the Indian Ocean. 

Finally, I request the hon. Home Minister 
to take cognizance of these anti-national 
forces in Tamil Nadu, particularly relating 
to the D.M.K., and bring Tamil Nadu in the 
mainstream of Indian national politics. 

With these words, I conclude, Sir. 

SHRI S. S. MARISWAMY: Sir, I said 
that I never met Mr. Saxby. 

MR.    DEPUTY   CHAIRMAN    :    Mr. 
Mariswamy, you have been a Member of 
this House. You know that several things 
have been said by several Members of this 
House which are absolutely and blatantly 
false sometimes. 

SHRI S. S. MARISWAMY: I am glad 
that you got the point. 

MR. DEPUTY CHAIRMAN : Even then 
it was refuted and both the statements go on 
record. 

 



151 Motion of Thanks [RAJYASABHA] on President's Address      152 

 



153       Motion of Thanks [8 JAN. 1976] on President's Address       154 

 



155       Motion of Thanks [RAJYA  SABHA] on President's Address       156 

 



157       Motion of Thanks [8 JAN. 1976] on President's Address 158 

 

MR. DEPUTY CHAIRMAN : The House 
stands adjourned till 2 P.M. 

The House then adjourned for 
lunch at eight minutes past one of 
the clock. 

The House reassembled after lunch at two 
minutes past two of the clock. Mr. Deputy 
Chairman in the Chair. 

SHRI U. K. LAKSHMANA GOWDA 
(Karnataka) : I rise to make a few ob-
servations on the President's Address. We 
have been listening to the speeches from 
either side of the House for the last two days, 
and I certainly support many of the issues 
which have been referred to by my friends 
from the other side, which have been in the 
interest of the development of the country as 
a whole. The President in his Address has 
mostly dealt with the things which have 
happened in the past year and has not made 
many references to the programme of the 
future. But in those efforts which have been 
made by his Government towards the 
developmental activities in the country, 
towards economic development, I support 
them. Particularly, about the 20-point 
programme which has been referred to by 
many Members on both sides of the House, I 
do not think \ there has been anybody who is 
not one with that programme. My friend, Mr. 
Goray, when he was speaking the other day—
I was very happy—quoted a letter from Mr. 
Jayaprakash Narayana from de-tentiton in 
which he himself has said that the 20-point 
programme should be taken up as a national 
programme and should be worked out. 
Towards this, I do not think there is any 
opposition from the Members of any party 
here. 

Before I come to the subject of emer-
gency, let me say a few words about some of  
the  points   which   are   in  this  20-point 

programme and other things which have been 
referred to by the President. Measures like the 
abolition of bonded labour and increasing the 
minimum wages for agricultural labour were 
hailed by everybody, and I support them. It is 
only regrettable that these have come much 
too iate. But since they have come, it is for 
every section of this country to support and 
work for them. I do not agree that these could 
not have been brought earlier because of the 
attitude of the Opposition. Even though it is 
not directly said like that, the inaications are 
such because it is said that the emergency 
was necessary to bring forth some of these 
measures. The President in his address says: 

"Their activities seriously threatened 
internal security. They were directed 
towards undermining Government's vigo-
rous efforts to curb economic offences." 

The indication here is that the efforts of the 
Opposition or some sections of the ruling 
party were such that they came in the way of 
the Government curbing economic offences. 
In fact, it is not so. When the Bihar 
movement started—whatever its implications 
were later on, and with many of which I may 
not agree myself— it started as a movement 
against widespread corruption in the country. 
It is very difficult to agree to the reference 
here that the Government could not come 
forward with steps to curb economic offences 
because of the Opposition. It is not so. In 
many cases the measures have been 
suggested and supported by them. 

Then there are various other items which 
have been mentioned here. With regard to the 
growth of industries, I am very happy that 
there has been a lot of industrial growth and 
efforts to increase exports have been made. 
However, I would like to mention that the 
role of traditional exports like plantation 
crops and others should be given a little 
greater stress and there should be a greater 
effort from that section. Even though non-
traditional exports are necessary we should 
not neglect the traditional exports which are 
the largest earners of foreign exchange. And 
there are not many fiscal and 
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[Shri L. K. Lakshmana Gawda] 
other policies of the State and the Central' 
Governments which are coming in the way of 
increased production in that line; particularly 
in plantation crops like tea, coffee and rubber, 
greater attention, should be r^id to remove 
such constraints. 

I am very happy that there has been a 
reference to bringing more acreage under 
irrigation in the next Annual Plan. 1 am also 
very happy that reference has been made 
about reforms in the financial administration. 
It is so centralised now. The different 
Ministries and departments should have 
delegated powers to deal with their budget-
ing and finance so that a lot of red-tapism is 
done away with. Even for a sanction for 
research purposes, there has been a lot of 
red-tapism. These delays can be done away 
\vith. I commend the efforts in this direction 
and I hope the committees which are going 
to be appointed will do their job very well 
and see that we do away with these delays. 

With regard to family planning, there has 
been a reference. The President in his 
address says : 

"The Government is aiming to reduce 
the birth rate to 30 per thousand in the 
next three years. To achieve this, the 
family planning programme will have to 
become a mass movement. New schemes 
of incentives and disincentives are being 
evolved..." 

/ would like to mention here that the major 
difficulty with regard to this has been in the 
working class section. There are certain 
legislations which need certain changes. For 
example, the maternity benefit Act, in my 
view, should be so amended as to see that 
sfter the second or the third child, the 
maternity benefit is taken away and thus it 
should become a disincentive. And incentives 
should be provided for family I planning. 
This is one    important    matter. 

Sir, then there has been reference to our 
relations with our neighbours. A reference 
has been made to Sri Lanka. I am glad that 
here it is said : 

"With Sri Lanka we have strengthened 
the tradition of informal and mutually 
beneficial exchanges and collaboration on 
mutters of common interest." 

I would like to mention here that still there is 
one sore point, and that is about repatriation 
of Indians who are working in the plantations 
in Sri Lanka, who are mostly of Tamilian 
origin. I understand that there are a lot of 
bottlenecks and a lot of harassment is taking 
place with regard to that. I would like the 
Government to bestow more attention to it. 

So far as development of areas or projects 
is concerned, I am very happy that 
Government is taking action to get Iranian 
collaboration for the Kutharamkku project. I 
come from that area and I hope this will 
materialise soon and I hope the project will 
be taken up quickly and work will start. This 
project will also help the development of the 
Malnad areas which are backward. 

I would like to say one word about the 
emergency. Everybody has hailed the emer-
gency from that side whereas from this side 
there were certain criticisms and references to 
the drawbacks of the emergency by some 
friends in the opposition. Shri Brahmananda 
Panda said that there is no going back to the 
position which existed one year earlier and 
wanted discipline. Nobody says that we do 
not want discipline. If you are not going back 
to the situation as it existed one year earlier, 
do you mean to say that we have to continue 
with the existing system in which case it 
means that we will have this emergency for a 
long time to come. Is it so ? Or, as many of 
the leaders from your side had said, is it only 
a temporary measure and will have to be 
withdrawn after sometime? Yesterday my 
friend Shri Om Mehta was making some 
references to Gujarat and Tamil Nadu. This is 
one outcome of the emergency. Now, the 
Congress Party or party which is not in power 
and is an apposition party in those States have 
made complaints about certain things 
happening there. What prevents parties in the  
opposition in  States    ruled  by     the 
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Congress Party from making similar 
allegations ? This is one of the outcomes of 
the emergency. If elections are to be held in 
the near future, then what is the position? 
Are we to continue with this existing 
system? This is something like riding a tiger. 
You are safe so long as you are riding it. But 
the minute you get down, it will eat you up. 
The situation is like that. If the emergency is 
relaxed and if people under detention 
released and if there is the apprehension that 
some difficulties will arise because of that, 
then how are you going to solve those 
difficulties ? Therefore, some friends on this 
side have suggested a dialogue. This position 
of confrontation in my view is very 
dangerous and should come to an end. Some 
detente should be started. Otherwise it 
becomes very difficult to function or to have 
the election or to go back to the democratic 
set up. I do not mean to say that the 
democratic set up is completely given up. 
But there are certain constraints now and 
some people from the opposition are in jail 
and some legislators are not able to 
participate in the discussions in the Houses 
of Parliament and the Press is gagged and 
people are not getting sufficient information 
r.nd they, therefore, resort to getting infor-
mation from rumours. These will have to end 
sometime. I am sure the ruling party which 
has the largest majority and which has been 
able to bring forth so many pieces of 
legislation during this period, should be in a 
position to find a way out. There have been 
suggestions from ruling party side which 
seem to indicate a vindictive, attitude that 
emergency shall have to be continued for a 
long time to come because there are 
underground movements and many things 
are still happening. If this is the attitude 
taken, then I really wonder whether we can 
ever lift the emergency. My humble appeal 
to the ruling party is that what has happened. 
By that I do not mean to say that opposition 
did not over-react in certain matters. 

And, Sir, there have been differences of 
opinion amongst the people with regard to 
certain programmes of Shri Jayaprakash 
Narayan such as the one of forcing the 
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elected members to resign or the other one 
of asking the students not to attend the 
colleges. But there have been certain other 
programmes also in his movement aimed at 
ending corruption and strengthening of 
democracy. So, a way must be found and 
we should not continue to have a vindictive 
attitude right through. Certain parties have 
been banned and many of the things which 
have happened should not have happened 
also. I certainly agree. But there is a time 
for everything and six months have elapsed 
and many of the top leaden are still under 
detention. Let me hope, Sir, that when 
things cool down—already six months have 
elapsed—some efforts will be made, and 
some initiative will be taken by the leaders 
in the ruling party to see that this state of 
affairs ends, that this confrontation ends and 
that there is detente so that our cherished 
goals of republicanism and secularism will 
be retained and we would be a model to the 
other developing countries of the world. 
Thank you Sir. 

SHRI SRIMAN PRAFULLA GOSWA-
MI (As?am) : Mr. Deputy Chairman, Sir, i it 
is a great privilege for me to participate in 
the debate on the President's Address. We 
are very fortunate to have a person as our 
President who was a great freedom fighter 
and who is a man of vast experience, 
sagacity and sincerity. He is a great source 
of strength to our Prime Minister and we the 
followers are not the only people who are 
proud of our Prime Minister. Today, all the 
countries in the world are proud of her 
because she has maintained India's prestige 
in the international sphere and she has given 
strength to our country and she has brought 
about progress in the country for our people. 

Sir, since the proclamation of the emer-
gency on 26-6-1975, India entered a new 
era of economic, social and political prog-
ress. The emergency has brought about a 
climate of discipline in our social and 
political life. In fact, normalcy has come to 
the loyal citizens of our country, parti-
cularly to the poor people who were ex-
ploited and oppressed by the vested interests 
like the capitalists and the feudalists 
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die. In modern days we have adopted family 
planning on modern lines. This is also very 
important for India. 

In India, hundreds and hundreds of women 
were sub-jugated. They are called the weaker 
section. Of course, those who were very 
civilized and educated and rich, led a higher 
standard of life. But the common people, the 
common women, led I hard lives. Therefore, 
this emphasis is correctly given that we should 
give them equal opportunity for development 
because women have been lagging behind in 
education, in social life and political life. 
Therefore, they should be given such 
privileges so that they come up on an equal 
footing. We can see in Parliament and in 
Assemblies how many women there are. 
Although 50 per cent women are there, 
although the policy is there, they are kept 
behind by clever manipulations. I wish that in 
Parliament and also in Assemblies 40 per cent 
or 25 per cent women must come. Leave aside 
education, there are lots of women social 
workers in villages. Bring them to Parliament 
and Assemblies, and they will represent the 
labourers in a better way. Today, by clever 
manipulations, some women may come, some 
men may come, ; but they do not represent 
millions of our j oppressed and suppressed 
women. There-: fore, I wish, as Mahatama 
Gandhi wished, that those women who are in 
the lower strata, must come UD. I do not decry 
educated women. They should come. But 
along with them there should be some women 
who are at the bottom, because it is not the 
degree or anything which is of importance, but 
it is their day-to-day life experience that will 
have to be reflected in our Parliament and 
Assemblies. Therefore, I give emphasis to 
bring women in political field also. But he has 
not said so I much as I have said, because I 
feel it from J the bottom of my heart. 

Then. Sir, todav we are proud of our 
science and technology. India can be self-
reliant in science and technology. But I must 
observe that even now there are foreign 
manipulations. Foreign investments I are 
going on in our country. Many foreign 

[Shii Sriman Prafulla Goswami] who 
enjoyed  all   kinds  of  comforts  and who 
led an extravagant and luxurious life at the 
cost of millions and millions of our people. 

Sir, this Address has correctly reflected 
the policies of the Government. This 
Address is very brief, but it is very very 
expressive and is very very convincing. I 
need not go into the past history and ex-
plain the conditions which necessitated the 
proclamation of this emergency. The whole 
world knows it. In spite of the malicious 
and false propaganda by some interested 
foreign Press, not only our country, but the 
whole world knows this and is convinced of 
the imperative need for this emergency 
which was imposed by the President on the 
advice of our Prime Minister. This Address 
which our Rashtrapatiji has given explains 
what the policies are and what the coming 
programmes are during this year, 
particularly during the emergency period. 
Sir, it is in this Address that the reform of 
financial administration has been men-
tioned and it has become very necessary. 
During the last 27 or 28 years, Sir, we have 
experienced a lot of hindrances on account 
of this type of financial administration and 
the other things which we have inherited 
from the British bureaucracy. Now it is 
going to be reformed so that progress can 
be made speedily and justice can be meted 
to the common people. 

Then, I come to another question : re-
duction of birth rate. This is very, very 
important for India. The population growth 
is so high and such a huge population cannot 
be maintained. This must be controlled. And 
it cannot be controlled unless it is planned. 
This family planning is the way of life for 
civilized people. Even in ancient times also, 
there was family planning ; not I like 
modern days, but there were certain j 
restrictions and self-imposed discipline by 
which the birth rate was less. And then there 
were natural calamities like cholera, malaria, 
earthciuakes and epidemics which carried 
awav most of the people. But today in this 
modern age we have controlled these 
epidemic diseases. Therefore, people do not  
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people have invested their money. There are 
some industries which are in the joint 
sector. Let me mention Oil India. Crude oil 
is very important from our national and 
strategic point of view. But Oil-India has 
not been nationalized. Leave aside 
nationalization, it should be majority share. 
Then and then only, our Auditor-General 
can go and curb this extravagant and waste-
ful expenditure. I was Chairman of Oil-
India. But today I must say these things. 
Minister Shri Malaviya has failed to bring 
51 or 52 per cent share during one year of 
his tenure of office. They manipulate and 
people think that Oil-India is going on in 
the public sector. I know how the officials 
of the Petroleum Ministry are bribed and 
influenced with foreign liquors and all 
kinds of things. I worked there for two 
years. Today, Malaviyaji is not here. 1 am 
prepared to give them brief about all these 
things. 

We are proud of our foreign policy. This 
policy of non-alignment has been initiated by 
lawaharlal Nehru and today it has been 
recognised in the world. In the beginning, 
many people in our country and many 
foreigners were decrying this policy of non-
alignment. It has proved to be the best and 
we are happy that our relations with our 
neighbours are improving. Some people 
thought that non-alignment will mean 
isolation. But we are establishing good re-
lations with all the countries. We are trying 
to establish good relations with Pakistan in 
spite of so much provocation. Our Prime 
Minister has shown the greatest patience 
with Pakistan and even after victory, we 
established peace. It is unfortunate that some 
powers, especially America, are trying to 
foment trouble. C. I. A. and othres are trying 
to infiltrate. They are influencing many of 
the so-called opposition parties. Even in 
politics, sophisticated techniques have 
developed. They create internal disorder and 
disruption. If there is internal disorder and 
disruption in our country, then we cannot 
progress. We cannot build up our country. 
Our . defence expenditure would increase 
and we won't be able to provide food for our 

poverty-striken people. Therefore, many 
people try to create disorder, disruption, 
dislocation and strikes in our country. They 
want to weaken our country. We are very 
proud of our Prime Minister. She is the third 
Prime Minister. But this Prime Minister has 
become superb. I am not flattering. 1 never 
flattered in my life. I opposed even Gandhiji. 
She is superb. She knows that her father was 
checked by his own colleagues and he could 
not carry out the programmes. He prepared 
all the plans. But he fell a prey to the 
conspiracy of the political leaders at the 
implementation stage. Today, Shrimati Indira 
Gandhi is implementing the programmes. 
She has the courage and conviction. It is our 
bounden duty to implement these 
programmes. It is the bounden duty of every 
citizen, particularly of the legislators, 
whether they are in the opposition or here, to 
carry out what we pass in the legislatures. We 
have yet to go to the bottom. The other thing 
that the Prime Minister said is that you 
should go to the villages. You should teach 
them. You should explain the 20-point pro-
gramme. Many people are still exploited at 
the bottom level. They are suffering. It is our 
bounden duty and moral duty— and this 
emergency has made it obligatory upon us—
to help them, organise them. Yes, the 
Emergency has brought discipline. But this 
discipline should be the way of life. Many 
people are today disciplined out of fear. The 
smugglers and blackmarketeers are keeping 
quiet because they are terribly afraid. Many 
officers at the lower level are still trying to 
harass our people. Out of fear many people 
are now disciplined. Therefore, this should be 
the way of life. That should be brought about 
and that will come. Therefore, I support the 
continuance of Emergency. 

Another thing I should emphasise is this 
we must avoid conspicuous consumption. 
We must stop our luxurious way of life. 
Everybody who is in an advantageous 
position should demonstrate some austerity 
whether he is a Minister or an M.P. or a 
legislator.    I do not expect austerity 
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[Shri Sriman Prafulla Goswami] from those 
smugglers, those  rich     people and   those  
feudalists   and   capitalists.   Sir, once I told 
Shri Morarji Desai during the debate on 
Budget—he was very austere— 

"Your personal austerity will not    help until 
and unless it is reflected in the Government."   
Therefore, I     do not     expect austerity from 
rich    people.   There     are many sadhus posing 
to  be very     austere. But they exploit people,  
they accumulate wealth and they go on 
investing in black money.   When I speak of 
austerity, it is not austerity in dress    but      
austerity in its real meaning.   You must not 
accumulate    wealth.   Therefore. Sir, this    
Emergency should  be taken     advantage of by 
us  in true spirit.   Sir,  many     politicians also 
try to manipulate  things and     take advantage.   
This     should be    stopped.   1 know that our 
Prime Minister knows from bottom to top.   But 
she alone cannot look to everyone.   Once I 
appealed to the Opposition  also.   If they  really 
mean     the good of the country, if they really 
mean to serve the people, they  should  go     to 
the bottom because, after all, there should be 
land to the landless and justice to the people.   If 
the Opposition  really  want to help the    
people, they should go to    the bottom  and  
point out  if we  are corrupt and  if our officials 
do something wrong. The Opposition's duty is 
to point out the wrongs but not to disrupt the 
country, not to break the Parliament, not to 
gherao our Ministers. 

Sir. I conclude my speech with these 
remarks that we are blessed and we are proud 
that during our life time, socialism and what 
the Prime Minister says, democratic socialism 
is coming. And we are proud that during our 
life time, we will be able to bring it. We 
fought for freedom ; we brought freedom. We 
have learnt democratic socialism from 
Jawahar-lal Nehru, and under our beloved 
leader, Shrimati Indira Gandhi, we are going 
to implement it. I hope during my life time, I 
will see India becoming prosperous and 
progressive, free from exploitation and free 
from corruption. 

SHRI N. H. KUMBHARE (Maharashtra) : 
Sir, I represent the Republican Party and we 
welcome the proclamation of Emergency. 
When we draw up a balance-sheet. 1 can 
say that despite certain restrictions that have 
been imposed... 
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SHRI UMASHANKAR JOSHI (Nomi-

nated) : Sir, I have refrained from speaking 
on the President's Address for the last six 
years or so but as a reference was made to 
me by my friend Dr. Dutt, I am making a 
few observations on the state of Indian polity 
at the present juncture. Dr. Dutt referred to 
some colleagues who sit behind him perhaps 
in good mood, perhaps taking them as a sort 
of alter ego but he was not fair when he said 
that the two persons whom he cared to refer 
to were  indulging in  unrestrained  
opposition. 

Sir, I speak as an Independent Member 
and I have the unique privilege of having 
differences not only with big, highly placed 
people in the ruling party but even 

I with those in the Opposition. Dr. Dutt 
uttered a picturesque threat: Emergency is 
not a tea party. He was so fond of it that he 
repeated it in the course of hi* learned 
contribution. I expected him— learned man 
that he is—to apply some I balm on the 
bruised soul of a proud .people. He showed a 
fist. That was the language of the rod. The 
wielders of rod have come on the stage of 
history in umpteen numbers and they have 
gone their way. I fondly believed, and I do 
believe, as 1 am speaking these words, that 
liulki is not destined to swell the rank of the 
lesser brand of the anti-heroes of history. 

Dr. Dutt, I would like to remind you that 
all of us have been found out, have been 
exposed in last June, not merely the 
ruling party, not merely the opposition, 
but men like yourself and myself also. 
Precious little contribution did we make 
to the strengthening of democracy in this 
great land of ours which won the status 
of a Republic after ages for the first time. 
And here we are. Democracy is like a 
banyan tree, which is also termed by the 
foreigners as an Indian tree. The higher it 
goes it thinks of returning downwards by 
sending branches that strike roots into 
the soil. Democracy can survive if its 
branches take roots. Then it would stand 
any storm. But precious little was done 
by people like Dr. Dutt and myself—I 
take this share of blame. There should be 
many, many institutions which can pro-
tect democracy against a storm. But we 
almost collapsed at the first whiff. We 
have been exposed. Let us own this. I 
was pained to her the chorus, the hang-
our of the euphoria of the last session, on 
emergency. Whom do you want to im-
press by singing this song ? Have some 
second thoughts. See how the 'derailed' 
train can be put again in motion. 

There is some truth in what somebody has 
suggested though not without a tinge of 
cynicism— 

 
All vocations of life could not be pursued if 
the power of rod was completely eroded. 
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One could see some truth in it at certain 
points in history, though I personally 
believe that that government is the best 
which governs the least and I do agree with 
the prophet Marx that the governments that 
are strutting about in this planet will some 
day wither away. 3 P.M. 

Kautilya has, however, said— 

Do not use the rod too much, that is, too 
severely. (Interruptions) Your too much is 
a little different from mine. Because to 
much is resented, is counterproductive. 

Being a man ot language and poetry and 
education, I want to make a point today 
before this august House about the pollution 
of language. I thought some day our country 
would host a Language Pollution 
Conference. But I find that our languages are 
polluted no less. Look at the word 
'democracy', look at the word "fascism", look 
at they way the words are being bandied 
about. I hear that in Madras there was an 
anti-fascist conference > and a matinee hero 
was there, that it was a success, that there 
was a crowd of about 20,000 people. I was 
not there. Again, the same week there was 
another anti-fascist conference held by the 
opposition and attended by double that 
number, as I hear.    This is how we use 
words. 

I do not agree with many things of the 
ruling party, certainly not with the emer-
gency and the gagging of the Press and 
putting the opposition behind the bars. 
Objectively as a citizen I do not agree 
because I fought for freedom. Do I become 
a fascist if I say this 7 

J.P., Morarji Desai, Atal Behari Vaj-
payee, Piloo Modi—I think some dramatist 
might write a play 'Piloo Modi in Jail' and 
the rest, the RSS and the Anand Margis. the 
blackmarketeers and the smugglers are all 
lumped together. The word 'conspiracy' is 
used. Where is that blessed thing ? Put it up 
in an open court. Bring   it  so  that   we  
can  see  its     face. 

Words are used in a very peculiar sense, 
particularly the word 'democracy. A political 
scientist of eminence, my friend Dr. Dutt, 
finds everything right wnen opponents are 
behind bars and when the Press is gagged. 
Truth, non-violence, nationalism, these 
words are also bandied about as one chooses 
them. Today, 'truth' is being dinned into our 
ears by one group of people through (he 
mass media. Is truth what power speaks ? 
We thought of truth in some better terms. 
The same is the case about 'violence' and 
'nonviolence'. The political scenario that we 
have today shows that might is right, might 
riding roughshod over the feelings of those 
who hold a little different opinion, an 
opinion which is a little different from yours. 

 
SHRI UMASHANKAR JOSHI : Do not 

remind me about 'poonjipathis'. I have a 
feeling as an Indian citizen that we have 
replaced—it seems—the British, white 
sovereignty by brown rulers and we are now 
almost on the point of falling into the lap of 
the indigenous moneyed man. Moneyed men 
are the best beneficiaries from the present 
predicament. 

Take the word 'Nationalism'.    Are    allthese 
people    anti-national,    non-patriotic 
?(Interruptions)    I want to know from this 
friend  who is  trying  to  remind    me    
ofsomething : Tell me, have people like me 
who hold opinions different    from    yours, 
ceased to be progressive ?   Do we at 
oncebecome reactionaries ?   How is it that 
yonhave  denigrated  all persons  who  did  
notbelong to the Congress Party and to 
theCPI  and  written them off as  reactionary 
fascist and all that ?   Sift, please.   
Identifythe enemies of progress. Bring them 
beforeithe courts.    Punish them. 

DR. V. P. DUTT (Nominated : Why do 
jyou apply to yourself what I said about the  
RSS? I talked about the RSS. 

SHRI UMASHANKAR IOSHI : I have I 
moved further. I am refering to the Inter-
Irapter. . . Do all you can; pounce upon 
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IShri Umashankar Joshi) them. Not a tear 
will be shed if you, i.e. the powers that be, 
punish those who deserve  to be  punished.  
But  why  lump  all these people together ? 

As a literary man, I have been editing— 
'Sunskriti'—undergoing a loss—from January 
1947, that is, from the British period onwards. 
It is a monthly magazine, 1 would not go to 
the censor. It is below me. Wc may be 
decimated. But why should 1 go to the 
censor? I had to stop publication. I am one of 
the editors of ;i weekly —'Nireekshak'—
which is mainly dealing with public affairs —I 
do not like the word 'polities'. Even 
Congressmen have read it with it avidity. 
Have we not been responsible ? Why should 
we go to the censor V The Prime Minister, 
rooted as she is in iht: great traditions of the 
freedom fight, used a verb, which if I 
recorrectly, was the right word. She said, "I 
abhor censorship". No word could be more 
appropriate. But now there is almost a built-in 
censorship and it would almost appear that as 
far as freedom of speech is concerned, we have 
returned to the days of later Moghuls. Why 
should the emergency be utilised for such 
purposes? I appeal to our politicians that the 
time has come when we should salvage 
whatever is left of the values and traditions of 
this country with a view to building a glorious 
future. There is no need of continuation of the 
emergency. As the election case because 
malignant after a certain time, let this thing 
also not deteriorate into a malignant thing. 
(Time bell rings) I have taken hardly 10 
minutes. 

MR. DEPUTY CHAIRMAN : You have 
taken 15 minutes. 

SHRI UMASHANKAR JOSHI : I will 
wind up. Thank you, Sir, you are always kind 
to me. You have always given me time. 

There was a reference yesterday by Mr. 
Om Mehta to Gujarat. I speak as one who has 
expressed differences with the Janata Front 
and even with the Janata Front Government. 
As a citizen I say, for whatever it is worth, 
that there 

is some  malignity the escalation or what 
seems to be an escalation of a movement 
against the Gujarat Government and the 
Tamil Nadu Government. I hold no brief 
for either. The wise founding fathers of our 
Constitution had envisaged multi-party 
Governments and if a non-Congress 
Government is an anathema, it would not 
be conducive to a brighter future for this 
country. Send a delegation. The Home 
Minister was pleased to say this morning 
that there is no need for doing so. Please 
reconsider. If you do something before 
going into the matter nt an all India level, it 
will rebound on you in an unfavourable 
manner. 

Meeting as we are just after Christmas 
may I hope and pray that every political 
leader and every leader in every w:ilk of 
Indian life will be able to say with the Lord 
: "I have come to fulfil; I have not come to 
destroy". 
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SHRI M. KAMALANATHAN : Mr. 

Deputy Chairman, Sir, I want to make use of 
this occasion to put the record straight and 
deny certain misleading statements uttered 
here against the D. M. K. party and its 
Government. Yesterday, Mr. Om Mehta 
proudly proclaimed that he hoped that the 
State Governments would ensure that the 
police and the administrative machinery 
function to safeguard the interests and rights 
of all people alike irrespective of their 
political affiliations. What a wonderful 
advice! The entire world knows to whom this 
message should be addressed to. 

Sir, yesterday, Mr. Om Mehta created an 
unusual precedent by reading out a private 
complaint against a State Government without 
even verifying it with that Government. Today 
I made a phone call to | Madras and I can state 
with all the force at my command that the so-
called letter contained untruth and nothing but 
untruth. Sir, in fact, the mergerists wanted to 
take out a procession on the 20th of last month 
without even getting permission from the 
police and the police did not take and action 
against them. If only Mr. Om Mehta had tried 
to find out what sort of person the complainant 
is and what are his antecedents, I am sure he 
would not have read that letter in this august 
House. 

My question is :  is it a good practice to give 
publicity to such complaints without 
verification? We also get many com-I plaints 
against your Government. Will you 
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[Shri M. Kamala nathan] give me an 
opportunity to put them before this House 
and get them published in the press? 1 am 
told, in Madhya Pradesh, a 7-year old girl 
affected by polio has been arrested under 
MISA. Is it true or not ? I know Mr. Om 
Mehta made this unverified and untrue 
statement only because there is emergency 
and there is a gag on the press and the 
opposition. I want to know whether it is a 
part of the planned conspiracy to sling mud 
on the D. M. K. Government. 

I hope the hon. Prime Minister would 
come forward to set an example and not 
allow her colleagues to make untrue alle- j 
gations . . . 

THE PRIME MINISTER (SHRIMATI 
INDIRA GANDHI) : Please read your own 
newspapers. 

SHRI M. KAMALANATHAN : There is 
a Censor sent by you, Madam. 

SHRIMATI INDIRA GANDHI : You 
just read them. I am not saying anything 
else. lust read them. 

SHRI M. KAMALANATHAN : Here-
after do not allow your colleague to make 
any untrue, baseless allegations against the 
State Government without verification. 
Thank you, Sir. 

SHRI B. RACHA1AH (Karnataka) : Sir, 
I thank you for calling me to speak on the 
motion moved by Dr. Dutt. Sir, many 
members have participated in the dis-
cussion from both the sides. Particularly, 
Sir, 1 was very happy that Mr. Sultan Singh 
was able to reply in a befitting manner to 
the objections raised by the opposition. 

Sir, all of us are aware of the uncertainty 
and the pessimism that prevailed when we 
met last year. I do not want to take the time 
of the House by narrating the events which 
led to the declaration of Emergency. Suffice 
to say that but for the declaration of 
Emergency we would not have been' able to 
restore discipline on all the fronts. \ 

That democracy has been tending towards 
dictatorship was one of the accusations made 
by the Opposition. And some of the 
objections, particulary from a Member from 
the CPM were that in the normal course of 
things, the Government could have ensured 
discipline and carried on the work. Sir, if 
you recall the date on which Jayaprakash 
Narayanji gave a call to the Army and the 
Police force to disobey such orders which in 
their opinion are wrong, and you analyse that 
statement. Who is to judge whether that 
order was right or wrong ? If a soldier has to 
sit in judgment over this order, then there ia 
an end to discipline. So, it was only moti-
vated to see that a mutiny sets in this 
country. Therefore, in order to curb the 
disruptive tendencies, it was necessary to 
bring in Emergency. Sir, we should look into 
the good part of Emergency. Production has 
increased not only on the agricultural front 
but on the industrial side also. We have seen 
that work in the Government and also in 
factories is going on without any dispute 
between the management and the labour. 
Punctuality in offices improved. 

Sir, when we look into these things, we 
have to consider the plight of the poor 
people and what they feel about this Emer-
gency. 

I come from a rural area. The common 
man is not worried. He is, on the other hand, 
very happy. It is only those people who are 
indulging in smuggling, who are engaged in 
disruptive tendencies in order to creat chaos 
in the country, who want to lead a life 
without any hard work, who are really 
worried about this emergency. The common 
man is not bothered about these things. This 
emergency has really brought good to the 
nation and it has created a healthy 
atmosphere both on the industrial front and 
the agricultural front. I feel, Sir, that we 
should not even for a moment think that 
these disruptive tendencies are no longer 
existing. These tendencies are in cold-
storage now and they will raise their ugly 
head as soon as the emergency is lifted.     
Last     time when I 
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participated in the discussion on the procla-  
mation of emergency, I voiced forth my  
views and said that the emergency should I 
continue at least for another five year* »o 
that your nation is able to get its rightful 
place in the comity of nations. 

Sir, I was very much annoyed by certain 
remarks made by Mr. Joshi. Proper appre-
ciation should come from both sides and not 
from the ruling party alone. The opposition 
who are critising the action of the 
Government should research their hearts 
first and tell us whether their action in 
disrupting the duly elected Governments 
and the proceedings not only of Parliament 
but of State Legislatures also is fair or not. 
By their action of resorting to violence 
instead of resorting to discussion and nego-
tiation they were tending to go towards 
dictatorship and not preservation of demo-
cracy. 

Sir, I am very happy at the increases 
obtained both in the industrial production 
and the agricultural production. The increase 
in the agricultural sector has been very 
favourable this year because nature was very 
kind to us and we had timely and adequate 
rains. We are expecting about 140 million 
tonnes of foodgrains. Even the rabi crop is 
expected to be much better than in the 
previous years. Sir, so far as agriculture is 
concerned, I would like to) make use of this 
opportunity and say that j fifty per cent of 
national income comes ] from agricultural 
sector. It is good that the President's Address 
makes a mention that irrigation facilities for 
five million hectares of land are going to be 
provided in addition to the existing area. 

Sir, there are several inter-State water ; 
disputes pending and on account of those 
disputes many projects have been held up. It 
is good that at a national level a council is 
being thought of which can settle these river 
water disputes. I am happy at the accord 
reached among the States on Goda-vari 
waters. I request the Government that fhey 
may stretch this principle to other river 
water disputes, particularly to the Krishna 

waters and the Kaveri waters in the south. 

Sir, I am very happy to note that an accord 
has been reached with regard to the 
development of Kudremukh iron-ore project 
between Iran and India. On behalf of myself 
and on behalf of Karnataka State I express 
my gratitude to the Prime Minister who has 
been responsible for bringing about this 
accord. 

Sir, I was happy to know that the Gov-
ernment of Karnataka has proposed a scheme 
for the export of handloom fabrics, 
particularly silk fabrics, and the project is 
awaiting the approval of the Government of 
India. I would request the Government of 
India to see that approval is accorded to the 
scheme sent by the Government of Karnataka 
for the  export of silk fabrics. 

Lastly, Sir, I want to impress upon the 
Government to see that the voluntary dis-
closure scheme is further given some time •o 
that the still undisclosed wealth is further 
disclosed and is used for productive 
purposes. 

With these few words, Sir, I support the 
Motion moved by Dr. Dutt in thanking the 
President for his inspring and instructive 
Address. Thank you. 

SHRI   D.    D. PURI  (Haryana)   : Mr. 
Deputy Chairman, Sir, Shri Kamalanathan 
From the DMK made references to cer-ain 
incidents and thereafter he and his eader have 
both disappeared from the 3ouse. This is 
somewhat unfair but in so far as the fact of 
the matter is concerned, Sir the background 
of the whole matter is :hat Congress (O) 
members are coming sack and joining our 
Congress Party and what started as a trickle 
is now turning into J torrent. I am very glad 
that he is back iere now so that I can really 
answer that point as best as I can. 

The meeting to which Shri Kamala-lathan 
was referring apparently, took place in 
Trichi. It was a pro-mergerites meeting and it 
was held, ns.far as I am aware,  on the 2nd 
December,  1975. The 
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[Shri D. D. Puri] three Tamil newspapers, 
Nav Siiakti, Makkal Kural and Thannagum 
which highlighted the decision of the pro-
merge-rites at the Trichi meeting, in their 
edition dated the 3rd December, 1975, were 
seized by the Tamil Nadu Government soon 
after they came out of the press on the 3rd 
morning. So much about the allegation that 
has been made about our censors and about 
our newspapers  in  general. 

Sir, I would not have participated in this 
debate at all but for the speech made by my 
friend Shri Krishan Kant. He comes from 
Haryana; I have the honour of coming from 
Haryana too. Sir, we in Haryana were all 
deeply disturbed rather distressed, to hear 
what he said yesterday. I wanted to give him 
a fitting reply yesterday as best as I could. 
The speech pained us very very deeply. Mr. 
Krishan Kant has barbs on his tongue as they 
say. I did not wish to reply in anger. I wanted 
to ponder over the matter yet again. I 
pondered over the matters that have troubled 
all of us and I wanted to be very very careful 
in my words that 1 choose in giving my reply 
to Shri Krishan Kant. Let me very briefly put 
it this way. From what I understand as the 
pith and substance of his speech, 1 ask him 
to reflect on a basic question that I pose let 
each of us ask ourselves this question. Is this 
emergency undemocratic ? Does the freedom 
of speech and of the press include the right to 
destroy these freedoms ? Does the right to 
elect representatives also include the right to 
coerce intimidate, physically force and 
prevent elected legislators from functioning ? 
Does it include the right to gherao them in 
their homes and even when they are in hos-
pitals ? Does it include the right to use 
violence to get forced resignations 7 In short, 
is it a democratic right to destroy democracy 
by coercion and by violence 7 Each one of us 
has to ask ourselves this question. 

Does it include the freedom to throw hand 
grenades at Supreme Court Judges ? Does it 
postulate the freedom to murder Ministers at 
public functions 7 If the honest answer to 
these questions Is  in  the  affir- 

mative, the emergency in that case is most 
assuredly undemocratic. If it is in the 
negative, then the promulgation of consti-
tutional provisions and here 1 emphasise the 
word "constitutional" was very very much in 
accordance with the Constitution. Here if 1 
may pause for a moment, I will go into some 
details. 

In another debate, attention was drawn to 
the fact that no person other than Shri 
Jayaprakash Narayan wrote a letter, no 
person other than Shri Mahavir Tyagi is on 
record in the debates of the Constituent 
Assembly, calling these very provisions that 
have been employed now inadequate in order 
to maintain the integrity of this vast country. 
I do not want to go into details, I do not want 
to read those speeches. These very 
constitutional provisions devised precisely to 
meet situations of this kind are the essence of 
democracy I maintain. Failure to use them 
would have been undemocratic and 
unpardonable for all those who belive in and 
cherish democracy. 

Sir, what happened in Gujarat and I will 
have a little word to say about that in a 
moment almost repeated itself in Bihar. 
Coercion, intimidation and violence engulfed 
Bihar. It would have spread all over the 
country, all the legislators in the States and 
here in Delhi would have been subjected to 
violence and coercion. Is that the democracy 
of Gandhiji's dreems 7 Is that the democracy 
that Shri Krishan Kant wants ? 

Sir, one part of his speech is very signi-
ficant. He turned a blind eye to Samastipur. 
He did not find any time for that at all. Does 
he want more Samastipurs 7 From the words 
he used and I listened very carefully this is 
what touched me to the quick. He almost 
threatened that there are going to be more 
Samastipurs. Sir, I will refer very briefly to 
some of the phrases he used; I have the 
proceedings of the House of his speech 
yesterday. He says here :— 

"It was not Tajuddin or Kamal Hus-
sain, who openly disagreed with the 
Sheikh, who assassinated him. It is those 
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who pretended to be loyal to him all the 
time, who encouraged in plunging 
Bangladesh into darkness and an environ-
ment congenial to destabilisation, who 
conspired successfully against him. In 
Chile too. it was the Chief of Staff whom 
allende trusted who finally stabbed alle-
nde in the back. A person who wants to 
stab you in the back has to stand behind 
you and not oppose you openly." 

These and other references in the speech 
seem to have a very deep-seated hint and 
threat. And I do not want to use any hard 
words. All that I want to say is that it seems 
as if Shri Krishan Kant regrets that the cult 
of Samastipur did not catch on. It hurts me 
to say anything more in that regard. 

If any fault is to be found with this 
Government, it is not that they acted; it is 
that they did not act so long and are not 
acting even now. Gujarat should not have 
been permitted to be coerced into resig-
nations and to go down the drain. Gujarat 
should not have been thrown to the wolves. 

Sir, after what Shri Oni Meht;i stated in 
the other House. Yesterday and after what 
we ieaint this morning at Question Time, I 
made some inquiries and put in a 
supplementary also and I am informed that 
amongst those who were murdered in cold 
blood simply because they were Congress-
men were, to give only a few, Ibrahim 
Qureshi of village Salaja, district Jam-nagar, 
Karabhai Virabhai of village Salvai, district 
Junagadh, one Sarpanch in Rapar Taluk  in 
Kutch district. 

One Khashtri in Bakraul Taluka in Keda 
District was also murdered. In Sarali Pan-
chayat Elections, after 1he election was 
over, the winning candidate who was the 
Congress candidate, was being taken out in 
a procession after his victory and acid was 
thrown on him Mr. Uttam Bhai, a tribal 
MLA, a man who served his life in the 
service of the tribals, has written to the 
present Chief Minister drawing  his  
attention to  these  incidents,  with- 
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out result. The fault that we find with our 
Government and the Prime Minister is, she 
is so steeped in democratic traditions that 
she deals with a heavier hand where her own 
party is concerned but today what is 
happening in Gujarat, I think does call for 
much sterner action than was evidenced 
during the Question Hour this morning 
when the Home Minister apparently throw 
his hand in despair and said that in fact that 
law and order was the responsibility of the 
State Government and that there was 
nothing he could do about it. Where our 
pariy State Governments are functioning, 
say in Uttar Pradesh and in other places, we 
deait with them with a much heavier hand 
than we are doing in Gujarat and the cri-
ticism is not that we did act but they did not 
act and they are still not acting with a hand 
heavy enough to meet the situation. Sir, the 
Prime Minister after what happened in 
Saniastipur and elsewhere, held her hand not 
only till the eleventh hour and the fifty-ninth 
minute but well past the hour. The hour had 
struck. If she had moved earlier, the life of 
Shri L. N. Mishra may have been  saved. 

Sir, in this House we owe our membership 
to nomination by a political party and to 
election by the State Vidhan Sabha, thai fe 
our constituency, Shri Krishan Kant has 
never in his life fought a popular election. 
Do we then under the circumstances owe no 
responsibility to anyone at all. The parly that 
nominated him has repudiated him. The 
constituency that ejected him, nar.cly the 
Haiyana Vidhan Sabha, has repudiated him 
and I stand here without any fear of 
contradiction to say tfr.t the Haryana Vidhan 
Sabha repudiates the views cvprcssed by Shri 
Krishan Kant yesterday. And the people of 
Haiyana, I wonder how much contact Shri 
Krishan Kant has with them, repudiate him 
also. I repudiate Shri Krishan Kant's speech 
yesterday in the name of the people of 
Haryana whose real good name he has 
brought into disrepute. Sir, the achievements 
of era have been explained in some detail by 
my brother Chaudhary Sultan Singh. All th: • 
1 say is that in the face of all this, Shi   
Krishan  Kant's  speech  is  a  voice  in 
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tShri D. D. Puri] wilderness, neither 
representing the party nor constituency, nor 
people at large. The light and the glory that 
shine from the achievements of the Indira 
era will outlive the words uttered in anger 
and in frustration and the solitary voices in 
wilderness. 

 

SHRI IRENGBAM TOMPOK SINGH 
(Manipur) . Sir, I also rise to join hands with 
my colleagues who had already supported 
the Motion of Thanks on the President's 
Address. However, I would like to ventilate 
some ideas and some observations. This year 
is a year of achievement in different fields of 
the country in the political field, in the 
economic field and the international field. 
Many speakers from our side, the ruling 
group, have dwelt extensively on the 
circumstances which led to the proclamation 
of the emergency and the 20-point 
programme. But I would like to say a word 
about J. P. off and on, people from this side 
and the other quoted the name of J. P. As a 
young man coming from a corner of the 
country borderinis Burma, who was once an 
admirer of J. P. since 1952, I can say J. P. is 
no longer in the minds and hearts of those 
admirers who had been trained by him. He 
was a deserter from the socialist movement. 
There is no consistency in his policy and 
programme. He left all youngsters in 1952 
after getting defeat in the first Lok Sabha 
poll. And from among the people of 
Manipur, from a tribal constituency, we 
could send a Member to the Lok Sabha in 
1952. It is on record that all the time we had 
been sending people either in the Lok Sabha 
or in the Rajya Sabha from amongst the soci-
alist trained people. But unfortunately we bid 
good-bye to J. P. because he is not consistent 
in his policies and programmes. 1 have 
recently read a book i. P. by name And when 
I read in between the lines, 1 find the name 
of Gorayji and other socialist leaders. In 
those days, the letter writter by J. P. to the 
great Prime Minister Nehrr regarding the 
socialist programme to be incorporated.    If 
one can  analyse  at the 

moment, sober elements, sensible persons 
like Gorayji should come to our side and 
have good relations with us—all those who 
are sitting on the other side of the House. 
This is my appeal, because Prime Minister is 
a socialist and 20-point programme is being 
implemented. There are no two opinions ihat 
the whole country has benefited by this 
emergency, particularly our part of the 
country. We have been educating ourselves 
listening to the illuminating speeches from 
this side or that, from people belonging to 
bigger Slates, from North, from South, but 
very little and feeble voice is being heard 
from this part of the country. What has 
happened in Gujarat it h very painful for us. 
What Bihar had witnessed that pained us. 
Probably you may be hearing or listening or 
reading through the newspapers what has 
been happening in Nagaland or Mizo-ram 
and what is the plight of the people, loyal 
people, of that part of the country. In this 
House, I would only make one observation, 
i.e. about the accord of the underground 
Nagas with the Government; those Naga 
friends, because of the fu t i l i ty  of their 
approach, have come to their senses. They 
are no longer listening to the voice of Fizo 
who had sought asylum in England, who is 
no longer an Indian citizen. And I find that 
Mizoram is following the footsteps of Nagas. 
Large surrenders have taken place in 
Mizoram. In the month of November, 101 
people have come overground and 
surrendered. India is such a vast country, 
where socialism is there, where democracy is 
there. The minorities can also play their 
affective role in the mainstream of national 
life. 

4 P.M. 
When partition took place in 1947, we 

were studying in the th i rd  standard. At that 
time we were fighting against the then 
Maharajah?. This is a year of hnppiness for 
us, for the hill tribes, that our sister State, 
Sikkim, has come into the Indian 
mainstream. That has also been incorporated 
in the first page of the President's Address. 
And it is also a matter of pride for us that we, 
the small hilly States, are given protection, 
by the Centre under the leadership  of  the     
Prime    Minister.   The 
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then Prime Minister Nehru was the first 
national leader; we could see as Indian 
leaders after independence. Unfortunately, 
born and brought up in a hilly tract, we were 
not albe to see Mahatma Gandhi. But we 
could see that leaders visited that part of the 
country, may be of Congress, the Socialist 
Party or the Jana Sangh or the CPI. That 
kind of visit was something of a cementing 
force. Integration is taking place very fast; 
but that does not mean that full integration 
has taken place. 

Regarding Bangla Desh, Nepal and 
Burma, they are friendly countries and they 
concern us. About Pakistan, we may say 
good things or bad things but they will not 
listen to India's good counsel and they will 
not come to their senses. But the Passing 
away of Sheikh Mujibur Rahman is 
particularly sad to our country and to the 
eastern zone. We have been all the time 
thinking of the old relations with Dacca. 
Calcutta was far away from our region be-
fore the partition. In those days of Indo-pak 
conflict, we used to fly via Bag-dogra only. 
If we are to travel from Delhi by train it 
takes four days crossing the whole country 
and going through UP, Bihar, West Bengal 
and Assam to reach the State capital. It 
takes four days for MPs. who are coming 
from Nagaland or from •my State. 
Therefore, the problem is to maintain good 
relations with Bangla Desh. Even 
sometimes I used to dream about a 
confederation, about these two parts of the 
sub-continent being united so thai we can 
have a confederated State. Bhutan is there. 
It is a very firiendly country. India is a 
secular State. Nepal is a country where there 
is Hinduism; with monarchy and 
democracy. We are maintaining good 
relations with Nepal. There are so many 
Nepalis and Gurkhas in our defence services 
also. 

Regarding the food policy, the prices have 
come down. This is a year of bumper crop 
except in Bihar where there was flood and 
there was havoc. Therefore, if the food 
situation improves, then we can 
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save some money from the import of 
foodgrains from foreign countries and many 
of the developmental works can b* taken   
up. 

Sir,   there   are   bigger   States   with     
big capital cities.    Industrially they are 
coming up   and   townships   are   coming   
up.       But merely having some skyscrapers 
and    big buildings in Delhi or in some other 
parts of the country does not mean that India 
is developing very fast.    For example, in the 
rural areas or in far-flung areas, cement is not 
at all avilable,    building material i» not  
available   and   transport    botle  necks are  
there.  Therefore,  developmental  work in 
other parts of the country is hampered. So the 
question of regional imbalance some-tunes 
comes to our mind.    Somehow    or other,    
since  India  is  a common family, a  common  
market,  a   common pool,  we are being fed 
from the Central pool.    The smaller  Stales  
like  Manipur,    Meghalaya, Mizoram  and 
Arunachal  Pradesh  are not in  a  position  to 
stand  on  their own legs. -Economic   
viability   was   a  question   which was put to 
us at the time of the statehood movement.    
Even now  if proper grant or assistance   is  
not  given  from  the  Centre it will be very 
very difficult for us to stand en our own legs.   
We also do not want to lake aid all the time 
from our bigger brothers  or  from  the  
Central     pool.  But  if we      get      special      
grants      and      other assistance,     we   will   
be  able  to  stand  on our legs in due course 
of time.      The regional imbalance is not 
only in the eastern zone but right from 
Ladakh in Jammu and Kashmir,  the  whole  
of  the northern  hilly and  mountainous  
zone,  up  to  the   Burma border,  that is,    
Nagaland,  Mizoram  and Manipur.    We 
have been confronted with some   special     
difficulties   since   time   immemorial.    
Here in Delhi there is no problem of drinking 
water and light.    At least electricity and 
water are in need for development.     
Sometimes   I   think   that  the life of the 
grasses in Delhi is better than our   life,     life   
in   those  far-flung    areas. We have no 
water to drink.    We have no light,   no 
kerosene even.    We have to use the  pine  
tree  for lightening.    We  cut  it into pieces 
and use it for lightening. This 
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[Shri Inengbam Tompok Singh] is the 
condition in those places. I would like tto draw 
the attention of the House through you, Sir, 
and of the Prime Minister that if she pays 
visits often to that • part of the country and 
looks after us properly, we will be able to 
stand on our own legs. (Time bell rings.) Wo 
are always thinking of, not to speak of heavy 
industries, how to preserve and develop our 
handloom and handicrafts which can be a 
contribution to the mainstream of our national 
life, besides earning some foreign exchange. 
In the matter of civil aviation and other things 
also, this neglected zene, I am sorry, these 
backward areas, need special attention. It has 
having good flora and fauna right from Assam 
onwards. Kaziranga in Assam is a national 
park. In my State of Manipur, there, is a 
special variety of deer, the brow antler; deer of 
that species is available only in that part of the 
country . Our Prime Minister is also very keen 
and she is all the time giving directions to the 
State Governments for protection of that rare 
species of deer. This eastern zone has scope 
for development of tourism. For example, 
there is a lotus abundantly available in my 
State ; it is a special variety which consists of 
108 leaves. It is not available even in Kashmir. 
My friends from Kashmir are sitting here. 
They can tell me if it is available in Kashmir. 
It is because of the physical distance, because 
of the physical factors, social and political 
factors, that we have been kept quite aloof 
from the rest of the country. Recentry the 
Home Minister paid a visit to Lung Le in 
Mizoram. Before the Mizo uprising, a match-
box was selling at rupee one and a seer of salt 
at Rs. 3. 

But now things are coming up and fastly 
changing because of the attention given from  
here. 

My humble submission to both sides of the 
House, members of this side and opposition 
members, is that if you believe in democracy 
and if you believe, in national integration, you 
kindly pay us a visit, lean asure you, you can 
find a very hospitable, amiable people and 
loving friends in 

Mizoram, Meghalaya and Arunachal Pra-
desh. Now Sikkim has also become a 
member of our family. We in that part ol the 
country are quite happy and proud to belong 
to this big family of Indians. This emergency 
is a healthy sign for national discipline to all 
of us. It is good for the country. The twenty 
point programme is being implemented in 
that part of the country, especially in the 
tribal belts. To protect the tribal way of life 
is also part of the programme. We have land 
for the people. We have self-sufficient 
economy. Only the modern thinking and mo-
dernisation sometimes affect the tribal way 
of life. But the 20 point programme clearly 
says that protection should be given to the 
tribal way of life. The years of 1975 and 
1976 will be glorious years for us with full 
of achievements and happiness in that part of 
the country because of jNaga accord and 
Sikkim's entry into our family fold. 

SHRI T. V. ANANDAN (Tamil Nadu) : 
While I rise to talk on the Presidential 
Address, my mind goes to the past when we, 
as a nation, were under the rule of a 
monarchical system of Government in this 
country. And we had a very long association 
with the Britishers. With weapons unknown 
to the world, namely, truth and non-
violence, our great leaders got us freedom 
and a democratic way of life because of the 
experience that we gained from the 
Britishers. While framing our Constitution, 
our leaders examined various Constitutions 
provided to the world and then framed a 
Constitution best suited for the Indian 
nation. Going through the Constitution I find 
that our lea-dears have failed to define the 
responsibility of a citizen to the State 
whereas they have defined the rights of the 
individual including the right to destroy, 
right to set fire to the transport buses, 
carriages and vehicles and right to burn the 
Bokaro plant. All these rights are there. But 
the fundamental responsibility of a citizen lo 
the State has not been mentioned at all. 
Coming back to 1947, the year of our 
independence, we gave ourselves a Con-
stitution in  1950.    After that,    that great 
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leader, the greatest democrat the world has 
ever seen, the father of the present Prime 
Minister, Pandit Jawarlal Nehru, led the 
nation at Avadi Congress session and gave 
us a socialist pattern of society. 

Having found that it has not come to 
fruition and it has not given the expected 
results, in Bhubaneswar, Sir, under the 
presidentship of the uncommon common 
man, the late. Shri Kamaraj, we adopted the 
concept of democratic socialism and we have 
spent about fifty thousand crores of rupees 
on the first four Five Year Plans. "Vet, Sir, 
the poor have become poorer and the rich 
have become richer. The Opposition parties 
in this country and ever-one of us here, who 
are elected by the people of the country 
forget the people as soon as they are elected 
to the Parliament. We forget them as soon as 
we come to the Parliament because we 
approach them once in five years only and 
we people, whether in the Opposition parties 
or in the ruling party, have not kept the 
interests of the down-trodden in the fore-
front and we have failed them. I would like 
to mention one thing, Sir. 

When the Allahabad High Court gave a 
decision which was not in favour of the 
Prime Miniser, Sir, the Opposition parties 
took advantage of that and I am grieved over 
it because I feel that the Opposition parties 
did not correctly behave in this respect. An 
ordinary citizen has got a right of appeal to 
the Suppreme Court and unless the Supreme 
Court decides the case, nobody can be called 
a culprit or an offender. That right is not 
allowed to be given to the Prime Minister. 
The Opposition parties whipped up the 
feelings of the people demading the re-
signation of the Prime Minister. Is it the way 
in which the Opposition should behave? The 
ordinary citizen's right is not extended to the 
Prime Minister! Instead of extending the 
right of the ordinary citizen to the Prime 
Minister also. Sir, they wanted every duly 
elected Member, democratically elected 
Member, to resign. I have seen in the 
newspapers reports about of  the  legislators 
having been  asked    to 

resign. Their heads were shaven and they 
were garlanded with chappals. Is this the 
way in which they should behave? Is it for 
this purpose that our great leadres got us 
democracy and taught us to make demo-
cracy a success? There were demonstrations, 
mass demonstrations, in the country in 
which even the leaders, for whom I have the 
highest regard, were asking for the 
dissolution of the duly elected assemblies. 
Now, I will put a question: If the Opposition 
is voted to power and the ruling party is on 
the offensive, can it not take to the same 
way which they have shown to ask for the 
dissolution of the duly elected assemblies? 
What will happen then? Where will 
democracy end then? Is it the end of 
democracy? Is it for this purpose that 
democracy has been brought in here? Is it 
for this purpose that the principle of 
democracy has been enshrined in our 
Constitution? Therefore, Sir, I say that the 
Opposition, instead of behaving 
constitutionally and co-operating in the 
interest of the have-nots, wanted to pull 
down the ruling party and come to power. 

Sir, the fifty thousand crores that we spent 
did not yield any results and, therefore, (he 
Opposition parties took advantage of it to 
destroy the democratic set-up. They decided 
to go on a strike and they gave a call to go 
on strike on the 29th June. What would have 
happened on the 29th June had not this 
emergency been declared? I am sure, Sir, 
many ignorant citizens, many innocent 
citizens, would have been shot and many 
would have been shot because that would 
have been a revolution and nothing less than 
what Gandhiji taught us or our great leaders 
taught us. It may be that he taught us truth 
and non-violence and non-violent 
satyagraha. But satyagrahas will ultimately 
end in violence and, therefore, the Go-
vernment could not sit tight. It cannot sit 
tight and it has to rule by asking the army 
and the police to interfere. What will be the 
result?- There would have been a loss of 
innocent lives in this country. Is it for this 
purpose that we got democracy or that we 
wanted     democracy?    Therefore, 
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[Shri T. V. Anandan] Sir, I give credit to 
the Prime Minister for having declared the 
emergency and having saved thousands of 
innocent lives. This is how I feel, because 1 
have been moving with the working class 
people and I know what satyagraha is and I 
know that a strike or a students' strike ends in 
violence and, ultimately, innocent poor 
workers are shot. So, Sir, I wish to say that 
the Prime Minister has done well and saved 
the lives of many innocent people; 

At the same time, you have announced the 
20-point programme. And you also saved the 
situation. How have the commodities which 
were not visible in the open market cotne in 
abundance in the open market today ? The 
middlemen who have been exploiting the 
situation have been brought to book. 1 am so 
sorry to say that some of the Opposition 
parties criticized when some hoarders and 
black-marketeers were arrested under MISA. 
U that the way ? These blackmarketeers were 
financing political parties in this country. 1 
felt ashamed when I read in papers about 
some political party accusing the Govern-
ment when under MISA a man was arrested. 
What kind of freedom is it when millions of 
people are starving in this country, a few 
dozen people live a wasteful and luxurious 
life in this country ? Is it for this purpose that 
this country gained its freedom, for which 
otir national leaders suffered and were shot 
at by the Britishers ? It is for the down-
trodden people of the country. 

Sir. I have been moving amongst Central 
Government employees for the last 40 or 50' 
years, and I asked them : Why do you come 
late ? They said : we come late and we sit 
late and we complete our work ; why do you 
worry about it ? Today 1 find people 
running to reach office in time. This is 
discipline. Everything is going on well. This 
is the way we want. 

At the same time, I appeal to the Prime 
Minister. Madam, Prime Minister: You are 
the illustrious daughter of the greatest 
democrat in this country, and you have 
always   showed   that  you   will     
safeguard 

democracy. Safeguard democracy by 
acquitting all these Opposition leaders. 
Prove to the world, Madam Prime Minister 
that you are for democracy and that you are 
to show a successful democratic setup of 
government in this world. We know that 
very many foreign countries do not like oui 
country progressing. Crores and crores of 
rupees worth of goods used to be exported to 
other countries. But today we are proud to 
say that not less than Rs. 600 crores worth of 
products are being exported to other 
countries. Do you mean to say that those 
countries will sit idle. 'This country should 
not progress' is the aim of those countries. I 
tell you honestly as a trade union leader that 
my President was called by an Embassy and 
the first question he was asked in the 
Embassy was: Did you not fight when this 
emergency was enforced? This is how 
foreign nations are interested in this country. 
They try to see that our countries should not 
progress. Many countries are averse to our 
progress. One thing I say to people of India, 
the Indian nation, whether it is one party or 
another, when some Janata Front is being 
framed : Instead of 37 political parties, let it 
come to a decision to have two or three 
parties. I request the Janata party: Forget 
your political differences amongst yourselves 
and bring in a solid and sound constitutional 
Opposition party in this country and see at 
the same time that it succeeds. 

At the same time, I may bring to the nofi . 
of the Prime Minister that your 16-paint 
programme is most important, Madam 
Prime Minister, to offer employment. But I 
may bring to your notice, Madam, Prime 
Minister, that thousands and thousands of 
workers are being retrenched at a time when 
you want to cut short unemployment in this 
country. You want to provide employment, 
but those in employment are being 
retrenched. Where does your 20-point 
programme stand. Madam Prime Minister ? 
This has happened in the Indian Railways 
which employs a million and a half workers. 
I know in one Railway they have retrenched 
about 2000 people. Whatever letters I write. 
Madam Prime  Minister,    nobody  cares.    
At  the 
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same time, when 2000 Class IV employees 
are retrenched, what is die necessity to 
maintain so many officers? Is there any 
officer being retrenched along with Clerks 
and Class    HI    and    Class IV    workers? 

That must also be. Those people who sit 
in those offices and promulgate orders 
should also realise that the life of a Class IV 
man is as precious as that of an officer in 
this democratic set-up of the country under 
the able leadership of Madam Prime 
Minister. Emergency has set the order. I 
think it cannot be continued forever. She has 
already assured the people ol India that it 
will not be. If you want Madam Prime 
Minister, to solve the problem of 
unemployment, il is not an easy job. I would 
say one thing. Let there be a cess levied on 
those who earn more Shan Rs. 300 per 
month including the Members of Parliament 
and the Ministers. It can be a graded cess 
and there should be a matching grant. Until 
you provide employment to all the educated 
young men who are in possession of 
diplomas and degrees, they should be given 
an unemployment dole. An idle brain is a 
devices workshop. It has happened in other 
countries. Let it not happen in this country. 
With these words, I support the Motion of 
Thanks for the Presidential  Address. 

SHRI BHUPESH GUPTA (West Bengal) 
Mr. Deputy Chairman, Sir during the last 
session we discussed the proclamation of 
emergency and there is no need to repeat 
what was said either in justification or in 
opposition of the proclamation. What is 
necessary now is to do s:jme stock-taking, 
to review the working of the emergency in 
the seven crucial months of our national life 
and to come to objective concrete 
conclusions. There must not he either 
denunciation or euphoria. Both seem to be 
the order of the day depending on who 
speaks. But a great nation like ours must 
come forward and it should not be afraid of 
taking a bold step on the one hand and even 
finding out when something goes wrong in 
the implementation of that step or in 
carrying it forward. We must be self-critical 
as we shall he rnrhl.'y entitled to justify the 
actions that 

wc took some seven months ago to suppress, 
tor the time being at least, the forces of 
destabilisation in our country. At the fag end 
of the debate, we have to set about the task 
with an approach of review of emergen;)' 
situation or the emergency powers. 

Sir, before I do that, I should like to make 
a statement that you cannot possibly review 
the emergency or its working without taking 
into account the background against which 
the emergency was proclaimed and against 
which it is still in operation. it was not a 
question of one parly being dislodged from 
power or one leader being dislodged from 
power. May be. some people had all kinds of 
feelings in them. It was a question of 
defending our Independence, national unity, 
security of the country, our democratic 
institution and secularism against the 
menacing advancing forces of right reaction 
and fascists backed fulty by American 
imperialism. Well, when that is the issue at 
stake, the other considerations must, in a 
way, be secondary to the prime consideration 
of saving our Independence and the unity of 
the nat ion.  We approach the emergency in 
that spirit of understanding and in the spirit 
of patriotism in the name of the ni i ion for 
the sake of the nation. Unless we take that 
approach, emergency will not be understood 
in a proper way, nor will its working be 
appreciated or evaluated correctly. Therefore, 
we are not apologetic when we pinpoint the 
abuses of the emergency powers just as we 
are not shy of pointing to the world and to 
ourselves 'he achievements of the emergency 
period. Mr. Deputy Chairman, the 
background should be very clear. 

Well, this should now be clear to those 
who had some doubts in the past. Within 
seven days of the adjournment of the last 
Session, something happened, not very far 
from our country. What happened in 
Bangladesh should be an eye-opener. Was it 
not a destabilisation act committed and a 
crime rare in the history of fascism. Even the 
President, the beloved leader of the people 
together with his family was murdered in 
cold blood by the dastardly forces 
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[Shri Bhupesh Gupta] of destabilisation. It 
is well known that at that time, and the 
whole world know» that the American 
Embassy was not only active in Dacca but 
its men were seen in the Cantonment and 
other areas, the political scene from where 
suddenly the forces of assassination and 
destabilisation sprang up to cary out that 
coup d'etat and blood-bath in Dana Mandi. It 
is well-known today. No, I should like to 
knew from the friends here: Why don't you 
say even a word in condemnation? Mr. 
Goray, Mr. Krishan Kant, Mr. Mari-swamy 
and others have made very' brave and 
eloquent speeches on other subjects. But I 
was anxiously waiting to hear from them a 
word of human condemnation of the crime 
that had been committed in Dacca. Why was 
there no condemnation? There should be an 
explanation from them. Then what do I take 
it ? Was it the Dacca edition of the total 
revolution? Say so if you think so. If it was a 
Dacca edition of the total revolution, we do 
not like the Delhi edition to be enacted in the 
streets of Delhi. And hence Emergency was 
called for. It is not a question of modus 
operandi or the actual crimes that were 
committed. It is a question of throwing the 
Government out and bringing about 
destabilisation which will help the rightist 
and reactionary forces on the one hand and 
the American imperialism and also now the 
Maoist on the other. This is what we were up 
against. This is what we are up against even 
now. I would like to hear my friends to say 
something on the subject before they talk 
about this dialogue and other things. 
Dialogue for what, dialogue, the fashionable 
phrase to which we have been accustomed 
on electoral reforms? And dialogue started 
over many other things. All dialogues were 
given the go-by and appeared in the streets 
with morchas and so on. With whom the 
dialogue ? You cannot dialogue in this 
manner, ft is not the way to have a dialogue. 
Jayaprakash Narayan's letter was quoted. 
Fortunately, I also had a copy of this letter 
because all these things were circulated.    
Mr. Goray should 

have read the other parts of the letter. Then 
he would have seen what spirit the dialogue 
has in it. You do not speak iui dialogue with 
a language of aggression and war. This is not 
the language. But that is there in that letter. 
May this letter be laid on the Table of the 
House either by the Prime Minister or by Mr. 
Goray so that we will have, some better 
glimpse into the philosophy of dialogue by 
looking into and reading that letter. 

SHRI N. G. GORAY (Maharashtra) : I am 
ready to lay it on the Table provided the 
Chairman agrees. 

SHRI BHUPESH GUPTA : Well, there is 
no meeting ground between the forces of 
destabilisation on the one hand and the forces 
that stand for democracy, secularism and 
unity of the country on the other. So, how 
could there be any meeting ground between 
those who led to the assassination of Mujibur 
Rahman, who have brought about 
destabilisation in Bangladesh on the one hand 
and those men End their followers who are 
the victims of the coup d'etat, the bloody 
massacre and murder in their homes and in 
the prison? Is there any meeting ground, I 
should like to know. Even Mr. Goray, I 
believe, being reasonable that he is in certain 
matters, would not venture to make a 
suggestion of this kind although Mr. Shamim 
in th« other House called upon the Prime 
Minister by quoting certain misconceived 
jurisprudence to prove that the Americans are 
active  in  our  country. 

Must I prove that the Americans are active 
in our country after they have chopped off 
many heads, carried out murders, captured 
political power and brought the forces of 
hooliganism into the streets to drown 
people's independence, security and their 
hopes and aspirations? We do not go in for 
that kind of law of evidence or that kind of 
jurisprudence which strikes before they strike 
and it is for them to withdraw. Our Prime 
Minister was quite right when she said what 
other proof is needed. They themselves are 
giving the proof in their publications, in their 
Congressional committees and so on. Am I to 
understand that India has been exempt- 



209 Motion oj Ihanks [8 JAN. 1976]       on  President's Address 210 

ed from being one of their targets and has 
been given immunity from the operation of 
destabilisation? No. India, on the other hand, 
is one of their main targets because we are 
anti-imperialist, we pursue a policy of non-
alignment, we are friendly with the Soviet 
Union and other socialist countries and, at 
home, we are pursuing a policy broadly of 
democratic secularism and national 
independence being strengthened by our 
actions. Friends, therefoie, one should have 
the commonsense to anticipate the enemy 
and forestall its action before we are 
overwhelmed by such kind of activity and 
such kind of destabilisation operation. Well, 
is it not a fact that the D.M.K. Government 
and the Gujarat Government are acting as a 
kind of operational bases as though they are 
the Miamis directed against Cuba? These are 
your Miamis just 90 miles away from Cuba. 
Here, on the Indian soil at least two 
Governments are directly backing the desta-
bilisation forces, conspiratorial activities and 
helping in the publication of clandestine 
leaflets. May I know from where George 
Fernandes is publishing all these leaflets that 
we receive, sometimes containing scurrilous 
attack against individuals and others and 
provoking people to resort to violence and all 
kinds of crimes ? Well we should like to 
know. Certainly, many of them may not be 
printed in Delhi or elsewhere. People say 
many of these are printed in Gujarat or Tamil 
Nadu. How is it that the. Government are not 
in a position to find that out? Well, one 
should be very very careful as far as our 
friend's Government, the D.M.K. 
Government is concerned. Only recently they 
held a conference in Coimbatore, this last 
month and what did we hear there? We heard 
the same old separatist slogan. The leader. 
Karunanidhi, appeared before the audience 
like a Roman emperor and stood up and said 
"If there is no election what will happen". He 
paused for a while to get the response. The 
word was "bloodshed". Karunanidhi then 
resumed his speech. 

(Interruption) SHRI S. S. 
MARISWAMY : No, totally 

wrong, Sir, I was physically present. There 
was no such thing. He is absolutely wrong. 
He must withdraw what he has said. 

SHRI BHUPESH GUPTA : I am very 
glad. Heroism in Coimbatore. is met by the 
same partyman with cowardice in the 
House. You should admit it, great man that 
you are. 

SHRI S S. MARISWAMY : Why should 
I admit it ? If you say something wrong, 
why should I admit it. You must admit it 
when it is not correct. Otherwise you are a 
cowered. You should withdraw it. 

(Interruption) 
SHRI BHUPESH GUPTA : There was 

an attempt to revive the anti-Hindi senti-
ments in the 1965 style. In the name of 
autonomy the speeches that were made 
were blatantly separatist. Well, do you 
know what they said ? 1 have got the 
report with me as to what would happen if 
the elections are not held as Karunanidhi 
wants. Again 'bloodshed'. And, then, it was 
the call that Karunanidhi would become 
the Prime Minister of Tamil Nadu. 

SHRI S. S. MARISWAMY : Sir, this is 
baselevs. If he shows me one printed paper 
that carried this news, I am prepared :o 
resign my membership here and now. let 
him show me one paper that carried  this  
news. 

SHRI BHUPESH GUPTA : I would not 
like my friend, Mariswamy, to lose his job 
because then he would immediately be 
made a Minister in Ih; Government of 
Tamil Nadu. I do not want that. Now, let  
me proceed further. 

Let us not talk about it as long as emer-
gency is there. Let us try to save the nation 
from destabilisation and that outshines 
every other thing to begin with. That does 
not also mean that wrong thing* are not 
happening. 

Mr. Deputy Chairman, I would ask the 
Prime Minister to consider what I say now 



211 Motion of Thanks [RAJYASABHA]       on President's Address 212 

[Shri Bhupesh Gupta] by way of criticism. 
After all, a great responsibility has devolved 
on all of us who are fighting destabilisation. 
We saw in the recent period what a great 
demonstration was there all over the country, 
these anti-fascist conferences in the villages, 
towns, district headquarters and State 
headquarters which culminated in the in-
ternational conference against fascism in-
augurated by the Congress President and I 
must say that his speech will be remembered 
with great satisfaction. What did we see 
there? We saw there an upsurge, a national 
upsurage, a patriotic up-suragc of our people 
in order to meet the state of destabilisation 
which is resisted by the domestic reaction of 
fascism. There we saw a desire, an ardent 
desire of the people to go forward in united 
action to defeat these forces of fascism and 
destabilisation. So we noticed with great joy 
and assurance the urge for social and 
economic reforms and changes in order to 
destroy the social and economic base of 
fascism. And that is the task which we must 
undertake today. Remember, even now in 
Parliament, a Janata Front has been formed. 
Janata Front does not exist anywhere except 
in Gujarat. It is bom in sonic bungalow, I do 
not know. If it is born in Mr. Goray's 
bungalow, then the Janata front, I must 
claim, is my neighbour. Now the Janata 
Front has been born. What for ? A kind of 
revival of Grand Alliance to usurp the 
sagging morale of the rightist forces, to eke 
them out, to strike for taking positions and to 
gain stature in Parliament. And that is what 
is going on. We should be very careful, 
therefore, that unless we counter the forces 
of destabilisation in the social and economic 
sphere, we shall always be left with the 
threat of recurrence of such offensive as we 
witnessed some months ago. Therefore, it 
was a very noble desire on the part of 
Congressmen and others that they want to 
tight the forces of destabilisation, not merely 
at the political level not merely by 
administrative measures but politically and 
also in the economic and social sphere by 
bringing about radical economic and social 
changes.  Here is the  time for 

carrying forward this spiri t  of emergency 
into bold gigantic action for the remarking of 
the nation by striking down vested interests on 
the one hand and by unifying the people on 
the other. Great responsibility devolves, as I 
said before, on all of us but lirst of all on the 
Congress Party and its leader. They must not 
go alone; they must take the whole nation 
together. And I am veiy glad to say that the 
resolutions passed at the Chandigarh session 
of the Congress will be taken note of in the 
propeir spirit, and will be implemented. You 
cannot blame the bureaucrats if your own 
resolutions are not implemented. This is lor 
you to implement and others to respond -to 
your positive calls. I have no doubt in my 
mind about it. Many hon. Members sitting 
there are serious and sincere about 
implementation of their own re . i lu i ions.  If 
these resolutions spell out the patriotic urge, 
the fighting urge of the people to go forward 
and take the nation forward by a unified and 
common action, 1 have not the least doubt in 
my mind that all other pstrio'.ic forces will 
give their co-operation. 
Mr. Deputy Chairman, about evils of 
emergency, there have been many. Let us not 
try to shut our eyes. I was glad to read about 
the Prime Minister giving a very Strong 
warning against the external and internal 
forces of destabilisation and I must confess my 
suti'faction to hear from the Congress 
platform such forthright and •ous call to the 
nation and courageous warning, that is given 
against the forces, internal as well as external 
forces of imperialism, although she. for her 
own reason, did not name the culprit but 
everybody knows the culprit. 

I would not ask the Prime Minister for the 
names. It is enough. Take the warning and act 
upon it; the CIA and their agents and their 
forces who were responsible for destabilising 
Bangladesh are active in our country. 
Vigorous measures should be taken against 
them and the i r  friends and that will be one of 
the ways of implementing and paying heed to 
the warning. 

Other abuses have taken place, abuses have 
taken place. The Bonus Act is given 
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I he go-by. The right of bonus is taken away 
from the workers. What crime did they 
commit during this emergency. Is it not a 
fact that the working people stood by the 
Prime Minister, stood by the Government 
and stood by our struggle against the forces 
of right reaction and ignored the appeals by 
Jayaprakash Narayan and others? Were they 
to be punished then? Their right was taken 
away. It was an anli-working class act. It 
was not in the spirit of the emergency. We 
very well know that the Prime Minister 
herself became a party to it. I wish she were 
not a party to it. On the contrary, if any other 
Ministers in the Government were wrong, 
she would have corrected them. 1 still urge 
upon her to revoke the Ordinance and not to 
bring it up before this House. 

The monopolists are having a field day. 
The monopolists are enjoying concessions 
after concessions. During this emergency 
the monopolists have received many con-
cessions in the name of increasing pro-
duction and in the name of many other 
things. I must say, Mr. Pai is here, is this the 
spirit of emergency? What are you doing in 
the industrial sector, you and my friend Mr. 
Subramaniam, if I may say so, who is not 
here? It is contrary to the spirit of the 20-
point programme. Do you have a 20-point 
programme for the rural and other sectors 
and some 200-poin( programme for the 
industrial sector to be administered by Mr. 
Pai and Mr. Subramaniam?    I would like to 
know. 

SHRI S. S. MARISWAMY : Communis' 
tactics; 1 know them. 

SHRI BHUPESH GUPTA : The mono-
polists are saying that th?y never had it so 
good. All of us, Mr. Deputy Chairman,' and 
the Prime Minister know very well how 
fascism rises everywhere, in every situation, 
in every country. Fascism has grown first 
from monopoly capital whether in Italy or 
Germany or in any other -country or in any 
other situation. India is not going to be an 
exception. They may help you in some way, 
they may feign loyalty to your 20-ooint 
programme but the class interest of the 
capitalists is unpatriotic and 
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secretly or openly, depending on the situa-
tion they will be interested in bolstering 
monopoly capital. 

SHRI N. G. GORAY: This is anticlimax I 

SHRI BHUPESH GUPTA : Mr. Deputy 
Chairman, the 20-point programme is not 
being implemented in a proper way. Popular 
committees should be formed and they are 
not being formed. The Prime Minister and 
others are not satisfied with the 
implementation, I know. But the point is, find 
out why it is not being implemented, take 
remedial measures, form committees and 
take other action in order to ensure speedy 
implementation of the 20-point programme. 
They are interested in the failure of the 20-
point programme. They pay lip service to the 
20-point programme and outside they are just 
hungering for the failure of the programme 
because they have a stake in the failure just 
as we have a stake in the success of the 20-
point programme. 

MR.  DEPUTY     CHAIRMAN   :   Now 
you will  have to conclude. 

SHRI BHUPESH GUPTA : A few points 
and I will finish. Apex committees have not 
been formed in many States. Why? The 
Labour Minister is sitting, not at the apex but 
not wry below either. But may I ask him why 
apex bodies are not being formed in the 
States and why he rhould not send another 
circular letter from he Prime Minister to the 
States asking them to form apex bodies and 
that task should be undertaken and carried 
out ? There should be no attempt to break 
unions and I hop; my friend Om Mehta will 
note it. It is not good to break unions or try 
to break unions. Neither you, nor we' nor 
anybody should do it. 

SHRI N. G. GORAY : You can break 
our union. 

SHRI BHUPESH GUPTA : No, no, not 
do that.   You want to break our head. 

I tay that because all kinds of forces are at 
work. On the contrary we should work for  
unity  in the  working class. 
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[Shri Bhupesh Gupta] 

Well, the Delhi Administration should be 
criticised for the manner in which jhuggis 
and jhonparies are being demolished. It is 
not good. It is really inviting reaction and 
giving encouragement. . . 

DR. K. MATHEW KURIAN (Kerala): 
Does every party get two speakers ? 

MR. DEPUTY CHAIRMAN : You can 
have as many speakers. 

SHRI BHUPESH GUPTA : Don't be 
jealous. If I have managed the time you 
should emulate  me  in this matter. 

SHRI SALIL KUMAR GANGULI (West 
Bengal): Three members have spoken from  
his party. 

SHRI BHUPESH GUPTA : Therefore, I 
say the question of demolition of jhuggis 
and jhonparies should be gone into. In some 
places where built-up houses are being 
demolished, it should not be done. This is a 
very serious matter. 

Mr. Deputy Chairman, I must point out 
that MISA is being used against our party 
taking them to be members of other parties 
wrongly but since I know it from our party, 
they are members of our party. In Himachal 
Pradesh, in Madhya Pradesh and two in 
Haryana have been detained without trial. I 
have brought it to the notice of the 
Government but no remedy is coming yet. I 
think the emergency powers are meant to 
suppress the enemies of progress, 
democracy, friends of imperialism and 
fascism, who are bent to encourage anti-
democratic activities. Sir, only yesterday all 
over the country the INTUC went on hunger 
strike but not a word appeared in newspaper. 

DR. K. MATHEW KURIAN : This is 
happening in Kerala also. Not a single trade 
union meeting is allowed in Kerala. 

SHRI BHUPESH GUPTA : If you want 
to have democratic process, let it be known 
why the working class is sought to be 
suppressed. You cannot curb the just 
demands of the working class. I cannot 
agree that the position taken by the INTUC 
is undemocratic.    The INTUC is 

expressing itself in a constitutional, demo-
cratic and legal manner and surely this is not 
the way to curb them. Therefore, I demand 
that such an action should not be taken. All 
those who have been detained under MISA, 
all the members of cur party, should be set 
free. 

DR. K. MATHEW KURIAN: What about 
other poltical parties in Kerala? What 
about the working class and trade unions 
as a whole.  

SHRI  BHUPESH  GUPTA   :   I  cannot 
understand your point. 

DR. K. MATHEW KURIAN : You are 
demanding release of your partymen. What 
about other parties ? 

SHRI BHUPESH GUPTA : Dr. Kurian, 
you have been more a doctor of letters* 
Otherwise you would have understood my 
point that I have made. I have said, all those 
who are in the democratic movement, who 
are fighting the rightists, who stand for 
stabilisalion of democracy should have the 
freedom of expression. That is what I have 
said. Have you understood or not? 

Now, Sir, finally let me finish. 

Dr. K. MATHEW KURIAN : It applies to  
Kerala also. 

SHRI   BHUPESH  GUPTA   :   Why   do 
you disturb me ? Is this your party pro-
gramme now ? I am very glad that you have 
not joined the Janata Front. Become a little 
cool. Don't join the language of the Janata 
Front even if it means interruption. 

MR. DEPUTY CHAIRMAN:   Let him 
wind up his speech. 

SHRI BHUPESH GUPTA : Now, Sir, 
some changes in the Constitution and other 
things. I entirely agree the Constitution calls 
for certain radical changes and I may appeal 
to the Prime Minister that this should be done 
through proper consultation and should not be 
left to the lawyers, whether belonging to the 
Opposition [ or belonging to the ruling party. 
It I should be done openly, publicly through a 
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right approach, to strengthen our demo-
cracy, to strengthen our parliamentary 
institution, to strengthen domocracy in such 
a manner that the people are involved more 
and more with the working cf the system 
and it should be amended to weaken the 
position of monopolists, capitalists and 
landlords and other vested interests, and 
also in order to create a situation where 
they are not in a position to create the 
forces of fascism and destab-lisation which 
periodically threaten us. 

MR. DEPUTY CHAIRMAN : Now you 
finish. 

SHRI BHUPESH GUPTA : Sir, I do not 
want to say anything now except one last 
thing Chasnalla. President will be annoyed 
if I do not take note of it. He is very right in 
expressing sentiments over the Chasnalla 
affair. 

DR. K. MATHEW KUR1AN : No dis-
cipline for him 

AN HON'BLE MEMBER : He is the 
son-in-law. 

SHRI BHUPESH GUPTA : About the 
Chasnalla disaster, it must be remembered 
that if the recommendations of the various 
conferences had been implemented, perhaps 
this tragedy would not have occurred. If the 
recommendations of various committees 
and commissions of inquiry had been 
headed, perhaps we could have spar-' ed 
this. Therefore, I take it as a result of some 
calculated neglect. I think Government 
should take proper measures to enforce the 
safety laws—safety regulations are not 
enough. And this, I think, should be taken 
up in this session. 

Once aaain, while I fully support the 
proclamation of emergency, I would urge 
upon the Government in all sincerity in all 
seriousness, a machinery should be set up. 
To prevent abuse of MISA bureaucracy 
should not he strengthened; some other 
agency should not come into being, but by 
properly adjusting the accepted and 
established institution in order to adminis-
ter the emergency measures. Emergency 
measures must be taken in a very democra-
tic and open way, in such a manner that the 
position of all people is kept in view 

and the position of the exploiting people 
and fascists and other vested interests and 
right reaction, not to speak of imperialism, 
is constantly undermined and eliminated. 

MR.  DEPUTY  CHAIRMAN   :   I  call 
the  Prime Minister to reply  now. 

SHRIMATI INDIRA GANDHI :    Mr. 
Deputy Chairman, may I start with the last 
point mentioned by the honourable Member 
opposite, Shri Bhupesh Gupta. Chasnalla is 
very much on the minds not only of those 
sitting here but of the entire nation. These 
last days since we first heard of the 
calamity, our thoughts and our sympathies 
have been with the families of the miners 
who are trapped there. We do not yet know 
whether it is possible to save them, but we 
dare not give up hope until the very last 
moment But we do offer our sincere prayers 
and send our deep sympathy to the affected 
families. It may be true, as Shri Gupta said, 
that all the safety measures have not been 
taken I do not know. That is why we have 
instituted a judicial inquiry which will give 
its report soon—well, it will take some time 
before it can start, but once it starts, it will 
give it soon—and whatever remedies they 
suggest, even if it is too late to help the 
people in this particular case, will be a 
pointer for safety in future in all mining 
projects. 

5 P.M. 
This debate has been understandably 

largely concerned with the declaration of 
emergency. I have spoken on this matter at 
the earlier session of Parliament and I do not 
have much that is new to say. t My 
colleagues who have spoken from this side 
have very ably put forward our case. It is not 
true that the world has not understood it. If 
you think that the world consists of just half 
a dozen countries, then perhaps what you are 
saying is correct. But the non-aligned world, 
the socialist world and many other countries 
have expressed their full understanding of 
the situation in India, the reasons because of 
which emergency had to be proclaimed and 
the fact that we have acted entirely according 
to our Constitution. I do not want to go into 
the question of what the Press 
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[Sin imuti Indira Gandhi] either here or 
abroad would have said or has said because 
other Members have drawn attention to what 
they have been saying about India these 
many months and years. long before the 
emergency was declared. We know where 
they stood at the time of Bangladesh. At that 
time there were no Press curbs; nobody was 
under detention here; nobody could say that 
there were curbs on democracy. But the Press 
of which today the Members of the Op-
position speak, apart from some exceptions, 
mostly the Press and many governments 
stood on the other side; they stood on the side 
of the nations which made no pretence of 
democracy. Today also wc tind no criticism 
of those countries which do not have 
parliaments, which do not have elections, 
which do not have a free Press of any kind 
except, the government Press. No. All this 
opposition, all the accusations, the 
allegations, these are reserved only for India. 
And why ? because they say that they 
expected something different from India ! 
We are special angels dropped from the sky; 
we are so good that we cannot even be 
helped. Before we had committed anything 
or we can be said to have curbed democracy, 
let us remember that wc got precious little 
help when we were dealing with the refugees 
from Bangladesh, and some help was even 
cut off at that very critical time in our 
national history. 

I was interested to hear what Mr. Goray 
said. He came to see me sometimes ago. He 
had written to me. He was in America at 
that! time and he wrote from there, I asked a 
question in my reply to his letter. He has not 
replied to that question. And I would like to 
ask that question not only of Mr. Goray but 
also of some of his other colleagues, the 
learned Mr. Joshi and others. They are very 
much concerned today about the demise of 
democracy; thev are concerned when some-
body says something about other people. But 
we did not hear their voices when the 
Gujarat Assembly was being removed in an 
entirely undemocratic, unconstitutional 
manner. They did not raise their voices when 
the same thing was sought to be re- 

peated in Bihar. We did not hear their 
voices when there was the threat of satya-
Xtaha on the floor of the House or when a 
Member of his honourable House wanted to 
go and occupy the chair of the Secretary. 
Wo did not . . . 

SHRI N. G. GORAY : I have dissociated 
my party from that. 

SHRIMATI INDIRA GANDHI : I am 
glad. I do not know how many others have 
done that. 

AN HON. MEMBER : What about Mr. 
Rajnarain ? 

SHRIMATI INDIRA GANDHI : It is a 
motley crowd. Some body said "Why do 
you lump together all these people?" It is 
not we who are lumping people together. It 
is they who have lumped themselves 
together of their own free choice. Who has 
forced these parties to come together. Has 
anybody threatened "If you don't come 
together, we will murder you", as we have 
been told "If you don't do this, you will be 
murdered" ? They were not being 
intimidated. They have entered into these 
alliances, the Janata Morcha or whatever 
you like to call it, of their own free will. If 
Shri Goray is to-day aligned with the RSS 
and the Jan Sangh, it is his choice. It is not 
we who have asked him to go along with 
those people. 

DR. Z. A. AHMAD (Uttar Pradesh): He 
is their leader. 

SHRIMATI INDIRA GANDHI : We 
point out to what is known history. All these 
things are in print. I am not inventing them. 
I cannot give the date and the figure, but J 
can produce that literature— I have it in my 
house, I have it in my office here—all the 
speeches the Jan Sangh the R.S.S, made 
about Mahatma Gandhi, about my father. 
To-day the examples of Mahatma Gandhi 
and Jawaharlal Nehru are put before me. 
But they do not care to see and to read what 
was said about them in their life-time. And 
are we to believe that they have changed 
.their policy to-day ? Are we to believe that 
there has been a change of heart in parties 
that i.are so deeply rooted in violence, in 
hatred   ?   Shri   Joshi   complained   about   
the 
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use  of  the  word  'Fascism'.   May  be  he 
does know what it means, but 1 do claim to 
know what it means. 1 was in Europe when 
there was Fascism.    And when we had  an  
anti-Fascist  conference  in  Patna, to which  
Shri     Bhupesh  Gupta referred, there were 
many delegates there who had beea  in     
Hitler's     concentration  camps. They were 
not speaking of something that they had read 
about in books. There were people whose 
families had suffered. They knew what it 
meant to be  under a Fascist regime.    So 
when    they spoke about Fascism, it was 
from personal experience. 1   wonder   what   
personal   experience   Shri Joshi  has  had.    
You  can  read  a lot  of books, but 1 do not 
think you can know what   it  means   unless   
>ou   have   seen   it happen with your own 
eyes. It is just like those people here     who 
talk     sometimes about freedom, who have 
had nothing to do with  the freedom 
struggle.  They cannot   know   what   it   
meant   to   us   at   that time.     It   was   not   
a   question   of   being in prison.    It was 
not a question of being   beaten   up   by   
the   police   or   having bayonets stuck     
into your    chest by the British  military.    
That  was  not the hard part of it.  It was the 
constant humiliation of the Indian  nation.    
This is what they did not realise at that time.    
At that time they  were  with  the  British.  
Don't forget that-    Don't forget that out of 
the R.S.S. was     born   the     murderer     of  
Mahatma Gandhi,  and   to-day   you   
welcome    that party in Gujarat.   We   have   
Shri   Ramlal Parikh  here, an old  associate.    
He spoke about the spirit of Mahatma 
Gandhi.    But in his State—Shri  Manubhai  
Shah  rightly reminded  him—some  of the  
members  of his party stood on the Jana 
Sangh  ticket and  under  the     Jana  Sangh     
symbol   in Rajkot  district,  in  Gandhiji's  
district.    So you make these fine and 
learned speeches. I am not a learned person.    
As my hon'-ble  friend,  Shri  Sultan  Singh  
said  "I  am not  a  learned  person".     I   am   
not  educated in the sense that the 
honourable and learned   professor  is   
learned.     And  quite frankly I do not think 
I have missed anything.     If  T   have   had   
education,   it   has been in the villages of 
India, it has been in the prisons of India, it 
has been where 

Fascism was being fought in countries far-
off from India-Emergency was declared not 
because we wanted to declare emergency. 
Emergency was declared not because we are 
afraid of elections, not because, we are 
afraid of abuse or false allegations or threats 
or intimidation. Had it been so, had we been 
afraid, we would have declared emergency a 
long time age. Please look at the 
newspapers, the national newspepers and see 
what they have been saying for the last two 
years, what kind of falsehood, what kind of 
misinterpretation, was found in the papers. 
And it passed under the name of freedom of 
the Press. People who never went to villages 
were writing about what we should do for 
rural wel-tare. 

People have been blaming me all the time 
for ignoring the village. I had an American 
correspondent just about a for-night ago. He 
said "Oh ! I have gone round the city here 
and. they say you are very anti-cjtv. You are 
only concerned about the rural people". I 
said : "Only the other day, your papers and 
our papers were blaming me for ignoring the 
rural people. If I am dealing with them, at 
least you should be pleased to thnt extent." 

Emergency had to be declared because of 
acts of sabotage, because there was a very 
deliberate, conscious, declared effort to 
paralyse the Central Gvernment. These 
words are not my words. They have been 
used by the leaders of movement. As 
somebody quoted, the words that the fight 
should be on the streets, were not my words. 
Nor was that our intention. It was the motley 
crowd which had got together, which raised 
this slogan that the fight would be on the 
streets. We ca» fight in this House with 
words and we can also fight with, numbers 
on the street and when I say 'fieht' we do not 
me?« throwing stones which Jan Sanph and 
other members of the Front were, doing at 
every Congress meeting, addressed by 
lagiivan Ramji. myself and other Congress 
leaders  during the  Gujarat election 
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of their telling me : "You prove it"? I saw it 
with my eyes. There were lakhs of people 
and they would send small boys of this size 
shouting abusive, vulgar slogans. Who taught 
thern these slogans ? Is it the way to create a 
nation ? Is it the way to teach them 
democratic and Constitutional and national 
values ? Little boys of 9 and 10 years of age 
went about waving black Hags and shouting 
vulgarities and obscenities. I heard them with 
my own ears. I do not need anybody to come 
and report to me. I saw how in a huge 
meeting just 30 or 25 people would get up or 
only 10 or 15 would rise. In Ahmadabad 
there were just 10 people who got up. But 
they threw stones and shoes. They must have 
collected them before hand because they 
were not throwing their own shoes. This was 
how fair and free elections were being held. 
You heard Shri Manu-bhai Shah told how in 
the Surukvva village^—I do not know 
whether I am pronouncing it correctly—of 
Borsa taluk of Kbera District, the Presiding 
Officer was caught red-handed by our polling 
agent himself admitted that he had already 
cast 24 votes in favour of Jan Sangh. He had 
24 more in his hand. He is now behind the 
bars. These are facts. Just by saying that 
everythings was clam and peaceful in the 
country and everything was going de-
mocratically, you do not change facts. The 
fact remains that every single visitor from 
abroad, whether from a capitalist country or a 
socialist country or from the Asian countries, 
has said to me : "Mrs. Gandhi, do you think 
this is democracy? Do you think if you 
continue like this, this country can survive ?" 
Every single one of them "has asked me this 
question I have mentioned either in this 
House or in the other House, that once an 
Ambassador had called on me to state :"I 
come at the request of the Head of our nation. 
What are you doing to India ? We cannot 
understand your inaction." T had to hear such 
remarks. Why ? Because I believed in 
tolerance. Because I thought that whatever 
hatred there was arid tfnsr (ration there was 
in the hearts of the opposition,  they would  
not cross   a   ccr- 

tain limit for they would realize that beyond 
a limit there would be chaos, instability and 
danger to this country, its unity, its integrity 
and to its very freedom. 

Democracy is a value which we deeply 
cherish. And it is we who have brought 
democracy. I have no hestiation in saying 
that parties like Jan Sangh have had nothing 
to do with it and if they had, India would not 
have been a democratic country. 

Some honourable Member—I was not' 
there, but I have received his speech— 
compared me to Hitler and to Mussolini, two 
very different people, by the way. But 
perhaps he does not know. Well, I do not 
know whether he was trying to pay a 
compliment because now they are all together 
with the Jana Sangh and we know that the 
Jana Sangh and the RSS have been great and 
open admirers of Hitler and Mussolini. 
Openly they said so. I have myself read their 
speeches and I have also pointed this out to 
the Jana Sangh leaders and they have 
mentioned that that is the kind of government 
that India needs. So, may be they thought that 
they were paying me a compliment. But I can 
do without such compliments or any 
complaints from such quarter. 

What does totalitarianism mean ? Would 
we be sitting here and listening to you if this 
was a totalitarian Government? Would you 
be free at all if this was a totalitarian 
Government ? I spoke earlier of the Press. 
All over Europe, India is being blamed 
because some people are detained, because 
there are some curbs on the Press. But, have 
they had anything to say about the murders 
in Bangladesh? No. If you kill your 
opponents, it is all right. But, if you detain 
them, then you are a dictator. May be that is 
what you would have preferred because, 
then, the question would be finished and 
nobody could raise it any more. 

I request you : Get hold of old European 
news-papers and see how many of them, 
excepting for brief news reports* have 
commented on those murders as they 
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have done  and as,  they continue  to do day 
after day about     India's  emergency. 
Therefore, as my hon'ble friend here has 
pointed out, it is time that the Opposition took 
a look at these with whom they are marching 
in step.    Are  these the people who have stood 
for India's strength?   Are these  the     people  
who     have  stood  for India's unity ? Are 
these people who have stood for India's 
progress ? Why are they praising the 
opposition today  ?  Why are they so     
concerned  about     you  today  ? They are not 
concerned about the people who have  been 
killed or the people who have been 
democratically elected in other countries.    
They  are  not  bothered  about | those   people   
being   killed.   For them   it j was a good thing 
and  they    welcome it. But  you   are  prepared  
to  march  step   in i step   with  them.    Well,   
you  choose  your company; it is your affair.    
But don't talk to  us  about  democracy     
because   it  has nothing whetsoever to do with 
democracy. If we have placed curbs today, it is 
bee- j ause democracy was  in danger and it  is 
because a handful of people, representing a 
minority of the Indian people, were try- j ing to 
stop the functioning of the will of [ the  
majority  of the people.       And,  this , was not 
something unique to this country. Any time if 
anybody wants to do something new,  any time  
the people want to change the   status   quo,   
powerful    forces i come   up;   some   are   
obvious   and  others are not so obvious.    But 
the forces  and their strength are tremendous. It 
is no use saying that you are a few in number. 
You ask the man whose house was burnt down 
in  Gujarat  how  long it     took  and  how 
much   money  and  how  much   effort   and 
how many labourers were needed to build that 
house.    But how many people were needed  to  
burn  it  down  to  the   ground. One or two 
people were enough. What is the use of saying 
that we  are  so many and you are only few and 
what can a few people do  ? They did it  and  
they  have burnt down the house.     We     
know that countries have been destroyed by 
handfuls of  people.    It  is  not  a  mass  
movement that  is  needed to destroy  a 
countrv.    If you are so sure as you today sav. 
"Go to the   elections   and   see",   why   didn't   
you wait  yourselves  for  the  elections  ?  
Why 

did you want to destroy the government just 
a few months before the elections? 

So, I am afraid, many many questions 
await answers. Even if I were to deal with 
them all, my whole speech would contain 
only questions to you all. You have not 
been able to answer any of those questions  
in fall  your speeches. 

Emergency obviously means some curbs 
on democracy. Nobody has said that it 
doesn't. But it has been said that those curbs 
were necessary because of the behaviour of 
a very small number of people in our 
country and because they were not reluctant 
to take support from other elements. Many 
of you may believe in nonviolence. I am not 
saying that you all believe in violence and I 
am not saying that you all believe in wrong 
methods. Rut, because you did no{ have 
public support, you were willing to give in 
to those J who did believe in violence. 
As today, although    the Jana Sangh does 
not have a majority in the Gujarat | 
Government,   the     Gujarat     Government 
i is virtually in the    hands    of   the   Jana I 
Sangh. It does not matter who the Chief 
Minister or the other Ministers are. This is  
obvious   from   their  actions  and  from i 
what is bein^ allowed to be   done   there. 

For a country, democracy is important. 
But democracy is not an end. Democracy is a 
tool, is a means, of achieving something. 
And what are we striving for in our country ? 
We are striving to take a country of 600 
million people from one age to another. We 
are striving not only to bring a better 
physical and material life to them, but also to 
bring something more to them—a new life 
where they can have the fullest development 
of their personality. 

But this cannot happen without some 
curbs. You cannot say that a few people will 
have every luxury, whether that luxury is 
material luxury in the form of land or of 
many houses or property or black money or a 
luxury of doing exactly as they like even if 
this harms the interests of the many. This is a 
luxury which 
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LShrimati Indira Gandhi] cannot  be 
allowed if we want  to change this country 
and  bring about  a transformation of  society.   
And  thus,  Emergency had to come.    A 
sense of discipline   has grown.    But there 
are two  islands where every  efforft  is   
being     made  to  destroy that discipline, 
where every encouragement is being given, 
who want to seek aid from outside  to  speak   
against  India,  who  try and think of their 
interests before the national interests.    I 
have said in this House before,  and  I   have  
no   hesitation   in  repeating, that I do not 
mind which party forms the Government, 
provided that part is going to stand for the 
unity and integrity  of    India.     But  what    
do  we  find with the Opposition ?    Are they 
willing to hear the voice of our people, or do 
they listen to same voice outside ?    What   
do we find ?  Many of our  intellectuals are 
much enamoured of the written word or 
speech  that  comes  from  other  countries, 
even   though   that   picture   of   India   and, 
how it should  grow,  is  entirely removed 
frotn   the  realities  of  the   situation   here, j 
Until  we can  strengthen the     nation  en-
ough,  we  cannot  meet     this on  slaught. I I 
admit, Sir, that it was my fault.   I fully i 
admit that    was  my    weakness     that I 
allowed such a situation to arise. I admit that 
the sort of tolerance I displayed wa a crime 
against India at that time.    Am I have to  
make up for that crime now and make this 
country strong. . .    (Inter rupttons). . .   and  
make   this   democrat strong.... People who 
threaten to get el ected Assemblies dissolved 
have no  righl 
to talk of democracy,  and ---------  

DR. K. MATHEW KURIAN : But whe 
dismissed the Government in JKerala ?.. 
(Interruptions) 

SHRIMATI INDIRA GANDHI : No-
body dismissed the Government there. I do 
not know whether you were there.. 

DR. K. MATHEW KURIAN : I was 
very much there. Who was respnsible ? . . . 
.(Interruptions) 

SHRIMATI INDIRA GANDHI : The 
Chief Minister, of Kerala said that he could 
not handle the law and order situation .... 

DR. K. MATHEW KURIAN :No, tha is 
completely wrong. The Kerala Govern ment 
was dismissed by the Centre. 

SHRIMATI INDIRA GANDHI : ABJ 
how, if that was a wrong decision in oui 
very small part of India, can you declare it 
to be the right thing for the entirt country  ? 
Therefore,  you  make up youi 
mind  about    the right    or worng .................  
(Interruption') 

We heard of instability. I will talk about 
it, because I happen to know about it. 

When there has been instability in one or 
more States, we have not interfered. We 
have tolerated the situation. We have had 
opposition governments and coalition 
governments in many States. We have not 
toppled those Governments or made any 
slfort to topple them. 

DR. K. MATHEW KURIAN : But you 
admit that in Kerala yon did so. 

SHRIMATI  INDIRA  GANDHI:     But 
when something is sought to be done at the 
Centre,   it  is  not the  same thing.  If tha 
Centre  is weakened,  then what holds the 
:ountry  together ?  What  keeps  aggression 
away,   how  are,   industry   and   agriculture 
dealt with ? What holds the different parts cf 
the country together ? If the Centre is not 
there, there cannot be a whole country as we 
see India today. There cannot be any 
democracy if the Centre is weak. Therefore, 
when you sav that people do not know the 
meaning of fascism, I would very humbly 
s;iy that) a lot  f people do not know what 
democracy means and they are the loudcat 
in 
speaking. 

The hon. Member from D.M.K. has made a 
suggestion about having a Round Table. 
Now was it not the very same opposition 
which proclaimed that it' would not recog-
nize me as Prime Minister ? It was not 
Prepared to talk with me. It was not,prepared 
to meet me as Prime Minister. There-ore, 
whether the table is round or square, do not 
know how any talks can be held mless the 
opposition changes its attitude. 
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SHRI S. S. MARISWAMY : I am sorry, 
Madam. Who said that he would not meet 
you 7 

SHRIMATr INDIRA GANDHI : The 
Opposition front said it. {Interruptions) We 
have listened to you all patiently. Now you 
just sit down. If a person who occupies the 
high position of Deputy Prime Minister can 
say that he will offer dharna in the House, 
can you have  talks 7 

Reference has already been made to the 
tenor of a particular letter which I received. 
Jt was not only that. Some of you have 
come and met us. When we used to meet in 
Room No. 9, what was the atmosphere ? 
The atmosphere was not one of talking. It 
was one of attack. If we. called the meeting 
before the drafl outline of the Plan was 
ready, we were told : "Why have you called 
us ? What is there to discuss when the 
Government has not made up its mind ?" 
All right, then we draw up the draft outline 
and call them. We were asked : "Why have 
you called us ? The draft outline is ready. 
What can we.do now ?" We have been 
through many such episodes. I have always 
been the first to approach the opposition and 
say. Let us talk on such and such issue. But 
they have found excuses. The latest excuse 
was when they said that we had approached 
the parties separately. We should have gone 
through one particular person. This was not 
in this House. It was in theolher House. But 
whatever it was, some excuse or the other 
was found so that there could not be any 
meaningful discussion. Earlier on, we did 
have discussions. We did talk more frankly 
to leaders of the opposition than we were 
prepared to do in this House or in public. 
We were prepared to take them into 
confidence. It is they who destroyed that 
atmosphere. }t is,they who created a 
situation in which little by little we agree 
apart, because we found that they were 
misinterpreting us. They were saying things 
outside and they could not keep our 
confidence. So, we have stretched the hand 
of friendship to the opposition for 25 years. 
But they have not grasped it 

While I am on the D.M.K., I would like 
to say something else. Something was said 
about the Press. Now, in a paper called 
Tamil Murasu', a daily from Madurai, dated 
October 27, 1975, there is a tirade against 
Northerners in general and Hindi in 
particular in language that is bound to incite 
people and urge them to violence. It is not 
said that you must be violent. But the 
language used is such that young people 
listening might get excited and want to do 
something. Similarly, in another paper 
called—I do not know whether I am 
pronouncing it right—'Kandeepam' of the 
20th November, they have written against 
India with regard to the Chinese intrusion 
into our territory. 

So, this is how some of these people are 
functioning. Shri Mariswamy was criti-
cising the Censor in Madras as being unfair 
to the D.M.K. papers. Now I learn that my 
colleague, Shri Om Mehta, was in Madras 
recently and he was told that one of the 
newspapers—and later, I think, the cutting 
was sent to me—which was supporting 
another party but is now supporting us has 
been seized by the Tamil Nadu Government 
more than seven, times. And every time it is 
seized, there is a loss of many thousands of 
rupees to the publisher. The publisher and 
the editor have approached us and 
represented their case and they hav'e said 
that the seizure was on some very minor 
ground and only because the D.M.K. did 
not like the trend of some of their reports.   
So, all these  .   .   . 

SHRI     S.     S.     MARISWAMY-     
Tbe point . . . 
SHRIMATI INDIRA GANDHI : Shri 

Mariswamy, I am not yielding. You see this 
is the trouble.. While the Opposition 
shouted abuse and did all types of things, 
we could not say a word. But if we say, 
anything, and I am not using any abusive 
word, I am not saying anything against 
them, they are so thin-skinned, they cannot 
bear it. What is this if not a guilty consci 
ence ? . . . Shri Mariswamy, I do not yield. 

Now, I want to say a word about my 
hon'ble friend, Shri Ramlal Parikh. It was 
obvious from his speech—I  think he was 
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[Shrimati Indira Gandhi] trying to be very 
sincere—and he himself admitted that he 
had no knowledge of this House. Therefore, 
he did not know what sort of things were 
happening here before the Emergency was 
declared—the noise, the shouting, the threat, 
the intimidation was not occasional. It was a 
constant feature, a daily feature whether in 
debate or the Question Hour or on some 
other occasion. He spoke of reason and 
rationalism. But I am afraid that we saw 
little of it in the last two years in this House 
or the other House. He spoke also about 
rumourmongering. I have said before and 
now I should like to repeat it. It is a major 
part of the opposition strategy to spread 
rumours. They have been doing it earlier, 
long before there was any emergency. They 
have done it through the Press. They have 
done it through whispering campaigns, all 
kinds of nonsense about me, about my 
family, about the Congress and about other 
individuals. And this is how, they created 
that atmosphere of hate, of calumny, of 
falsehood which led to the assassination of 
our colleague, Shri Lalit Narain Mishra. 
And even after that tragedy, although they 
expressed their sorrow, nothing was done to 
change that atmosphere so that such an 
incident would not happen again. On the 
contrary, some were heard to say, "Well, it 
should happen to more people so that the 
Congress learns a lesson." Shri Ramlal 
Parikh thought that the Janata Front is an 
alternative to the Congress. I do not know 
whether this was hi& way of being funny—
I can only see it as a joke—because if you 
say that a motley-crowd, which does not 
agree on any policy, either on foreign policy 
or economic policy or social policy, can 
give an alternative Government, where will 
the country go ? It is all right if it is a small 
place or a small problem when you don't 
have to do anything positive or take any real 
decisions or face up to other countries. But 
once the moment comes when you have to 
take a stand, what stand will they take ? 
They will take the Jana Sangh stand. And as 
I said, the Jana Sangh is no believer in 
democracy. He spoke of 'no disturbances'. 
Has he denied that ten Christian houses 
were burnt down after the Assembly elec- 

tions because when they were asked, "Whom 
did you vote ?", they said that they voted for 
the Congress ? Is this their idea of 
safeguarding minority rights ? It's not en-
ough to have a Minority Commission or a 
Committee. You have to ha\<e that feeling in 
your hearts. And I am afraid the Jana Sangh 
and the R.S.S. certainly do not have it. You 
speak of democracy. I have taken long time, 
but with your permission, Mr. Deputy 
Chairman, I must spend some time on this 
issue. 

Those of you who are in the Congress, do 
you remember anything about the history of 
the Congress; how is it that years ago people 
kept on leaving the Congress in State after 
State; how was the Bangla Congress formed 
in Bengal and how were other groups formed 
and why did they leave the Congress ? They 
left because within the Congress there was 
no room for them. Not because they openly 
criticised or went against the party. No, 
nothing as much as that. They were forced to 
leave because there was a suspicion that 
these) people were not with the local boss of 
that time. That is how, in State after State, 
there was a division. The split that took! 
place in Bangalore was not the first time that 
the Congress was split. This had happened 
many times and for the same reason that the 
party boss could not bear people who were 
even a little bit different or who did not echo 
the party boss. This is why the Congress kept 
on splitting. Those are the people who are 
teaching us now how to behave in our own 
party and how to deal with our party 
members. Some of our members have gone 
out of their wav to align themselves with the 
thinking of- the opposition parties, with the 
thinking of the so-called Janata Morcha. It 
does not need much study to see what has 
been happening when they think that 
somebody is! with me the attack is on that 
person. But when the same person is against 
me he becomes perfectly good and honour-
able and independent-minded. 

AN HON. MEMBER: lust like Chiman-
bhai. 

SHRIMATI INDIRA GANDHI : Not 
only Chimanbhai; I am talking of people 
who are with us. 
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all aware of his long medical history and of 
the treatment he had to undergo in Vellore 
and in the All India Institute of Medical 
Sciences, I think this was answered in a 
question either in this House or in the other 
House. The best medical attention was given 
to him and to whoever else is in need of it. It 
is quite untrue to say that we want anybody 
to be ill-treated or harassed. 

But it is true that some complaints have 
been made and whenever a complaint has 
come to me, I have had it investigated. I have 
personally written to the Chief Ministers, to 
Delhi Administration, to everybody 
concerned, to see that any such harassment is 
removed. But most of the complaints were 
found to be untrue. Unfortunately we do have 
insensitive and unimaginative people and so 
sometimes things happen which, if we could 
have prevented, we would have prevented. 
And when we learn about them we try; to take 
whatever remedial action is possible. But many 
of these things are not happening merely 
because of the emergency. If there are some 
policemen who are misbehaving in some 
remote places, well, it also happened before 
the emergency. I am not saying this is a good 
thing. It is something that has to be changed 
and we are trying to change it, but it is not true 
to say that this is a sudden development lie-
cause of the emergency. It may be that some 
people in the bureaucracy, in the police or 
otherwise are trying to settle old personal 
scores. Some may even be trying to give a bad 
game to the Government. That is why I have 
specially asked the Chief Ministers to exercise 
vigilance and to look into these matters 
themselves and not leave them to any junior 
official or even a senior official. But if the 
public has any knowledge of any such 
happening, they should bring it to our notice 
and it will certainly be looked into. 

There was a great deal of talk about con-
cessions to monopolists. What is the situation ? 
No favours hava been shown. Whatever we 
have done is in order to stimulate production. 
The anti-inflation measures were taken 
somewhat like antibiotics, designed to  cure     
economic  illness, but by 

They  also quoted  Professor  Laski who was 
not my professor so much as one of my 
guardians when    I    was a student in 
England  and mentioned doubt.     It is all 
right to encourage doubt as an intellectual 
pastime but when a country or house is on 
lire, is that the moment to sit and doubt 
about it or is it the moment to take some 
water and put off the fire ? At a time when 
our country was facing the biggest crisis of 
its life, and not only in our country, it was a 
moment of crisis for the whole world. It was 
a moment when the entire world was in the  
grip of the  biggest financial crisis that the 
world has known, when there was inflation 
in every country. The consequences were 
very severe for a poor country like I   !ia  
specially     coming   after   a  war,  the 
whole traumatic experience of Bangladesh, 
iis refugees, the prisoners of war and war 
i'self,  followed  by     two  years  of  severe 
draught. Was that the moment to sit and 
doubt and think abouf; it as to what to do oi 
was it the moment to save the lives of the 
people ? None of these matters seemed to 
concern you.    It may be a pleasant pastime 
to sit and think and talk and discuss \ these   
things   with      newspaper  people  or j 
among yourselves.   But,  we have  the  res-1 
ponsibility.     When  there  was  drought  we 
i could not sit and think what to do. There 
was only one thought how do we prevent 
people from dying of starvation ? How do 
we reach grain to them ? And, we did reach 
it to them.    When there was     war, there 
was only one thought, how to win that war 
and we did win that war. At every stage 
when there was a crisis! we have had only 
one thought and that was how to face that 
crisis and we have faced it with boldness. 
May be, we have made mistakes but I do not 
think anybody could not entirely prevent 
mistakes when faced with crises of such vast 
proportions. 

Some hon'ble Member has said here that 
Jayaprakashji was released because we were 
worried about his health. Well, it is true wc 
did wish him good health and we did wish 
him to get the medical treatment v. hich he 
considers best. But it is wholly wrong and 
baseless to say that his illness began while 
he was in detention. We are 
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[Shrimati Indira Gandhil themselves they 
do not lead to higher production. Other steps 
have to be taken. 1 do not deny that over all 
these years since Independence, many 
people who should not have become richer 
have become richer. In the beginning, I 
suppose, we had no other way out because 
in order to manufacture articles in our own 
country, we had to depend largely on those 
who had the know-how, those who had the 
equipment and those who had most of the 
resources. But 1 know that this has created 
an imbalance. Now we are trying to redress 
the imbalance. But our system being what it 
is, we can only do it in a manner which will 
not cause complete disruption because that 
also hits the workers indirectly. If a factory 
shuts down, it creates unemployment and it 
creat es ether types of problems. So, all the 
time while we want to ensure that the 
commanding heights of the economy come 
into the State sector, we do have a mixed 
economy and I personally think that if it 
works well that is the best system for India 
and, if it is not working well, then the fault 
is ours as well as of the others, and we must 
try to remove whatever difficulties there are. 

We know that sometimes, just as when 
we are tolerant towards the Opposition they 
took undue advantage of it, the same thing 
happens with the industrialists also. When 
we think we are helping them out in the 
national interest to increase production. 
there have been cases when they have taken 
advantage of us. We must try to prevent 
such things happening. But I should like to 
assure this House that my fullest sympathy 
is with the workers. They are a class. They 
are a class which is important to our 
economic progress. But they are not a class 
apart from the rest of India. They are a part 
of this country and what happens to other 
people will also happen to them. 

Higher payments were not backed up by 
greater production and we found that this 
was generating more inflation and at one 
stage of inflation it hit the workers as much 
as it hit other people. A mere eight per cent 
bonus does not help them to meet 

(he increase in the prices of other articles 
which they need. In principle, I personally 
feel it is unjustifiable to expect bonus when 
a company is losing. There is no other 
country, and I include the socialist coun-
tries, where this is done. I think the week 
we declared eight per cent bonus, I happ-
ened to go to Ranchi, where a foreign dele 
gation from a socialist country was on i 
visit. They asked me, "How can you do this 
? Will you be able to survive with this ?" 

You must look after production first anjthen 
only can you think of benefits. So, Iknow 
that our workers are not paid as muchas in 
some of the other countries but it isa process 
towards    which we    can work.Giving 
higher bonus now is not going to) help   us  
to  reach  that     position  quicker.Some of 
our leftist friends are painting a! fanciful 
picture of the situation and I ami afraid they 
are     trying     to  instigate our i workers I 
would like to    congratulate the ; workers on 
the tremendous patriotism which they have 
shown. People who have visited factories 
tell me that the workers are full ' of 
confidence and are cooperating with all : 
their strength and enthusiasm in increasing 
 industrial   duction. 
Some people express concern that agri-
cultural prices are falling. But it is one of cur   
national  objectives      that   we  should 
'bring down all  prices and food  prices as 
well as industrial prices have fallen. Only i 
fuel prices have gone up and you know that 1 
is for reasons which are entirely beyond our 
! control. Government has reduced fertilizer 
prices by subsidizing fertilizer and in pro-
viding credit to help our farmers. We also 
have several programmes to help marginal 
and small  farmers. Many millowners have 
not been behaving and the whole matter of 
textiles  is  not  in  a  happy situation. The 
Ministry and  all  the Ministries concerned 
are taking a close look at it. This must he 
given topmost governmental priority. 

Now just a word about the Constitutic'i. 
Have hon. Members on both sides of the 
House forgotten that just a, little while be-
fore the emergency, what was one of the 
demands of the Opposition ? It was to 
change the Constitution. It was their 
slogan. 
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f know that it was said here, either in this 
House or in the other House or in both 
Houses, that it was essential to change the 
Constitution, to change the educational 
system and the electoral system. So, it is 
astonishing to hear that those who, such a 
short while ago were demanding the 
overhaul of our entire political system, have 
now become such staunch champions i" (he 
status quo. There can be no status quo. 
Changes are constantly taking place in the 
world, in our country and our society and 
we have to keep pace with them. Changes 
are needed in order that the people's hopes 
are realised, and if changes are needed they 
will be made. Our concern is more for the 
people's rights than for what the Opposition 
says or for what other countries say. 
Personal rights are sacred but not more 
sacred than the nation's right to exist and  to 
prosper. 

Today we are functioning within the 
framework of the Constitution. If any 
changes are made they will be made after 
due deliberations and the widest possible 
consultation, not to lessen democracy but to 
make it more purposeful, more meaningful 
for all sections of the people. Just a little 
whiio before one of my colleagues sitting 
behind me, showed me a British periodical. 
The article has nothing to do with our 
situation., but it just shows how change is 
resisted everywhere. This parti-.ular article 
happens to be about the rights of women. 
This ediioriai states that "people today who 
view the removal of the legal bias operating 
against women"— this is not here, this is in 
Britain—as an unwarranted interference 
with individual l iber ty ,  are the lineal 
descendants of those who in the last century 
saw the State's acceptance of the right of all 
children tr !•• educated as the greatest 
infringement on the freedom of parental 
choice. 

The battle was eventually won by the 
collective weight of public opinion. Such is 
the b:ittle which every change has to face, 
and will continue to face. 

It is obvious that the opposition move-
ment in India was not merely getting pub-
licity, but was actually built up by our 
press; and it is     because    we denied the 

opposition the benefit of this, their special 
type of publicity, that the emergency has 
succeeded. In a; battle the antagonists lines 
of supply have to be cut off, and this is what 
censorship has done. It is true thpt some 
Censors have acted with a complete lack of 
imagination, 1 regret to say. But the reason is 
not difficult to understand. It is because we 
have no experience in this sort of thing. 
Many countries which claim to have a free 
press have many subtle methods of ensuring 
that the press does not get too much out of 
line, out of hand. We being very new and not 
being too subtle in such matters have not 
been able to manage it so well. But I am sure 
that honourable Members will agree with me 
that the type of character assassination and 
the spreading of quite baseless and total lies 
is not part of the freedom of the press. 
Nobody r; ed any voice when this whole 
campaign was being waged, neither the 
bigger newspapers themselves, nor members 
of the opposition. And unless the opposition 
is willing to take the responsibility for 
democracy, things cannot proceed smoothly. 
The Governnent has a responsibility to see 
that the opposition is enabled to function, but 
the opposition has an equal responsibility to 
see :hat governmental and national work is 
not obstructed and that trends are not set in 
motion which can destroy the nation's unity 
and strength. I do not want to say anything 
about foreign critics. As I have said, to them 
China today is the world's greatest 
democracy! If they want to have it that way, 
let hem ! A special correspondent who visited 
India very recently announced later I (hat our 
food production had fallen tremen-Jously in 
this year, when it is one of the biggest ever. 
So 1 think we need not bother too much 
about foreign criticism. Perhaps some of you 
have heard the story that appeared—I heard 
it in Chandigarh—in a foreign newspaper—
that a particular country admitted that its 
intelligence service functioned mostly 
through the press and correspondents. This 
we see what is happening in the world, and 
how we must be alive to the situation, 

I need not take more of your time, but 
just 5 minutes to tell you something about 
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[Shrimati Indira Gandhi] whut is 
happening in Delhi. The Delhi 
Development Authority has told me thai 
they have developed 20,000 plots for low 
and middle income groups—8,000 have al-
ready been allotted and the rest are being 
allotted. They think that by March all will 
be allotted, providing accommodation for 
40,000 families or about two lakhs of 
people. Twenty-five per cent of these have 
been reserved for the scheduled castes and 
tribes. In addition, many other houses arc 
also being built. They have said that the 
Delhi Development Authority itself will 
construct about one lakh houses under its 
public housing programme for allotment to 
poor people, low income and middle 
income people. It will provide 
accommodation to one lakh families or 
about 5 lakh individuals. Some people have 
been removed, but they have all been 
provided with new places to live in and 
with alternative employment. Sometimes, 
there is a little dislocation, but I think this 
was necessary because now they are 
getting, or will get—most of them have got; 
others will get—all the basic civic 
amenities including pucca roads, drains, 
street lights, public latrines, pure water 
supply, parks, playgrounds, schools, 
dispensaries, etc.—and these will be 
permanently theirs. 

Tn most of the new resettlement colonies 
libraries and adult literacy centres and com 
munity TV centres have also been set up. 
All squatter families which have been shift 
ed from their old and disorganised slums 
where the conditions of living were extre-
mely unhealthy, are being resettled in these 
new colonies. There are lists of where they 
have gone, and so on. This is not really 
'Operation Demolition' but Operation Re-
settlement' through which the following ad 
vantages have accrued to these people. 

These families have now become regulai 
allottees of the DDA, insteal of being 
squatters. They now live in a much better 
environment. Various development projects 
which were held up because of non-
availability of land due to haphazard 
squatting are now being executed, and a 
number of new over-bridges, roads, 
schools, shopping centres, housing estates 
and residential colonies are 

being fast constructed and developed. Simi-
larly, the congestion in the heart of the city 
has now also been cleared. Of course, when 
people have to move, it does cause some 
hardship. But if you are going to give them 
a better future, then that temporary hardship 
has to be borne. And there is no doubt that 
as a result, especially the Jama Masjid area 
and so on have become much cleaner and 
much better looking. The people who were 
squatting on the steps of the Jama Masjid or 
on the public land around are now resettled 
in the new market in Urdu Bazar and 
Mayapuri. Loha Mandi which was in Motia 
Khan, has been relocated in the newly 
developed Naraina Warehousing area and so 
on. It is a long list. But the point is that 
everyone of them has been given a place and 
has been given employment. If you know of 
any case where they still have hardship we 
will certainly look into that. 

I have taken a lot of time of the House. 
Sir, I want only to say that we are here not 
to further our interests. While every political 
party is interested in elections, we are not 
concerned merely with winning or losing 
elections. It is my information from almost 
every State that if we hold elections now, 
we would undoubtedly win. But that is not 
the point. The point is not whether sve win 
or not; the point is whether in disturbing the 
emergency just now we will have greater 
unity and strengthen the country or whelher 
all the old disruptive forces will be let loose 
and create the sort of atmosphere in which 
the students were not learning, the teachers 
were not teaching, the workers were not 
working and the factories were not pro-
ducing. Tn that way a poor country will only 
become poorer and before long, the whole 
fabric of society would fall apart. Perhaps, 
this is what some people opposite and some 
people outside might desire. But we are here 
for a different purpose; we are here to 
further the national interest, to carry the 
country and the people to higher achieve-
ments and greater strength. 

Thank you, Sir. 
MR. DEPUTY CHAIRMAN: T shall put 

the amendments to vote now. Amendment 
No. 16 of Shri Salil Kumar Ganguli. 
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SHRI SAUL KUMAR GANGULI: In 
spite of the statement of the Prime Minister, 
since there are innumerable instances of 
abuses and excesses committed and discri-
minations practised by the executive on the 
citizens and the press, I feel that these] 
should have found a place in the President's 
Address. I want the House to accept my 
amendment. 

MR. DEPUTY CHAIRMAN : All right. I 
will put your amendment to vote. 

* Amendment No. 16 was negatived. 

Amendment Nos. 17 to 50 were negatived. 

Amendment Nos. 55 to 62 were negatived. 

6 P.M. 

Amendment  Nos.  63  to  72   were nega-
tived. 

Amendment Nos. 73 to 82 were negatived. 

Amendment Nos.    88    to     101     were 
negatived. 

MR. DEPUTY CHAIRMAN: I shall now 
put the motion to vote. The question is : 

'That an Address be presented to the 
President in the following terms :— 

That the Members of the Rajya 
Sabha assembled in this Session are 
deeply grateful to the President for the 
Address which he has been pleased to 
deliver to both Houses of Parliament 
assembled together on the 5th January, 
1976.' " 

The motion was adopted. 

MR. DEPUTY CHAIRMAN : The House 
stands adjourned till  11 A.M. tomorrow. 

The House then adjourned at 
two minutes past six of the clock 
till eleven of the clock on Friday, 
the 9th January, 1976. 

*For text of Amendment Nos. 16 to 50 and 55 to 101, See Rajya Sabha    Debate dated 6th 
January,  1976. 
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